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Re. unauthorised
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[Shri V. Gopalsamy]

[RAJYA SABHA]
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ADMK President
m ﬂ: qﬂu w (‘-J"T’: iﬁﬂ)

ful day of assassination of Gandhiji, Le. on the 30th & Wl AMGHT  @4T 4

January. (Interruptions) .

MR. DKFUTY CHAIRMAN: That is all right.

SHRI V. GOPALSAMY: Sir, what has

happened is that our leader did not make any record.

statement. What they did was witnessed by all the
passengers. {Interrwptions).*

MR. DEPUTY CHAIRMAN: The last part of Mr.
Gopalsamy's observations regarding Ministers will
not be recorded. Yes, please take your seat.

(Interruptions) .

SHRI R. MOHANARANGAM; Sir, you know
that they are in the habit of exaggerating  things
and creating

imaginary stories. (Interruptions).
What I want to say is that two persons. .

MR. DEPUTY CHAIRMAN: There is no dispute
on that point. Please sit down. Do not record
anything on this matter. Yes, Shri Jha.

SHRI R. MOHANARANGAM:*

MOTION OF THANKS ON THE PRE-
SIDENT'S ADDRESS—Contd.
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MR. DEPUTE CHAIRMAN: We
shall now take u .) Motion of Thanks on the
President's Address.

SHRI LAL K ADVANI (Madhya Pradesh):
Sir, tie President's Address is regarded as a
very important debate in this Hi use. On many
occasions this issue has been raised that at
least one Cabiret Minister must be present and
today the Treasury Ben-hes are vacant

SHRI HANSRAJ BHARDWAIJ: (Madhya
Pradeh): No, no. They are not vacant.

SHRI LAL K. ADVANI: It is a convention
which has been accepted by the Government
that at least one Cabinet, Minister must U
present.

SHRI R. RAMAKRISHNAN (Tamilnadu):
There nusfr be somebody on the muster roll

duty,

MR. DEPUTV CHAIRMAN: I think some
Minister must be present in the House.

SHRI LAL K. ADVANI: Hardly five
minutes are left now; Sir, you can adjourn the
Hou

MR. DEPUTY CHAIRMAN- I have to
announce tl at this debate is to be completed
todaj. So, the House will sit a little late till we
finish with all the speakers. Secondly, if a
Member is called and 1 ¢ is not present- in the
House, I am strry, he will Hbt be called again,
becaise there is a long list and we cannot go
on repeating the names.

SHRI LAL K. ADVANI: When will the
Prime Minister reply?

MR. DEPUTY CHAIRMAN: The Prime
Minister wiH reply to the debate tomorrow at
5 P.M. Now, Shri Abdul Rehman Sheikii may
start and then we shall adjourn 'or lunch.

SHRI LAL K. ADVANI: What about ihe
presence i f a Cabinet Minister?
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MR. DEPUTY CHAIRMAN;) I have asked
him to bring the Minister. Mr. Kalp Nath Rai,
please ask your Min-, isters to follow the
conventions of the'* House; they should not- be
careless and remain absent. I do agree that there
must be somebody present. Now, Shri Abdul
Rehman Sheikh. 1
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Hon. Members, he republic is passing
through a period of stress.
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The House then adojurned for
lunch at one minut, past one of the
clock.

The House reassembled after lunch at five
minutes past two of the clock—
[The Vice-Chairman (Shri R. Rama.
Krishnan) in the Chair]

THE VICE-CHAIRMAN  (SHRI R.
RAMAKRISHNAN): We continue with
the discussion on the Motion of Thanks

onthe President's Address. Shri
Abdul Rehman Sheikh.
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THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Before I call Mr.
M. Kaiyanasundaram to speak, I have to
tell the hon. Members that I have got a
Ust of 29 names before me who want to
speak. Even if each Member takes 10
minutes, it will take 4-5 hours. In the
interest of concluding the debate today, as
announced by the Deputy Chairman, I
would request you to be as brief as
possible so that ali of you can have a
chance to speak.

SHRI M. KALYANASUNDARAM
(Tamil Nadu): Mr. Vice-Chairman, Sir,
you thought it necessary to issue this
warning just when I rise to speak. On
behalf of my party, I want to make some
comments on the President's Address.
Although it is read out by the President
ceremoniously, it is a document
explaining the policy of the Government
presided over by the Prime Minister. My
party's attitude to the policies ot the
Government is that we will fight for
whatever is wrong and lend support to
whatever is correct. So, there are two
aspects in this Address. One deals with the
international situation and the other With
the national situation. In the- national
situation also, the economic policies are
different from the policies to deal with the
des-tablising forces inside the country. To
criticise about the economic. policies, we
wiH get ample time at the time of the
debate on the Budget. The struggle and
the criticism of my Party on the economic
policies of the Government is because
they preach one thing and they practise a
different thing. In their speeches they say
about socialism but actually the economic
policies are directed to strengthen the
monopoly capital, not only monopoly
capital but even the multinationals. Even
the Acts like FERA and MRTP are put-in
the cold storage with the result the
economic situation is deteriorating in spite
of the fact that there is growth in sicence
and technology, there is also growth in
agricultural production. I do not want to
dispute the facts about the so-called
recovery of the economy and the growth
in the agricultural production. But I want
to draw the at-

[ RAJYA SABHAJ

on President's Addms 264

tention of the Finance Minister and the
Prime Minister to what reaction it create
among the man in the street, worker in a
factory, and an employee in the office.
Do they believe this propaganda when
they listen to the radio or the television or
read the paper about the marvellous or
impressive recovery of economy? He
wonders why the prices should go up like
this, and Why should be agitate for more
dearness allowance. That is the reaction
of an office employee. A housewise who
goes to a grocer is feeling that with all
this propaganda why is the price of the
edible oil shooting up. The prices are
shooting up. So, all' your claims of
marvellous recovery do not make any
sense to the commonman in the street.
So, I leave it at that.

Sir, about the forces of destablisa-tion, the
President's Address fails to note the link
between the forces of destabilisation inside
our country and the same forces which
create a threat to our external security. The
Govem-ment cannot bifurcate these two.
Whether it is Hindu communalism or Mus-
lim communication or Sikh communalism,
whether it is a Kashmir Liberation Front or
a Khalistan, the source of all this trouble is
one, and that is imperialism. There should
be no vacillation or hesitation in identifying
our real enemies. So, noting from that, I
have some serious criticism in the analysis
of the international situation, and even
about the security of- our country, though I
agree with the state- , ment that the
international situation is becoming very
serious. The Geneva talks have failed. And
there is a very serious situation verging
towards a nuclear war. But, why the
Address should fail to note as to who is
responsible for this .failure. It is as if the
Soviet Union and America are responsible
for the failure of the talks. That is the
impression one will gain by going through
the Address. That may not be the real policy
of the Government. But why do you want to
hide? Are you so weak as to tell the truth to
the world? No. We are strong enough. And
there are forces even inside the country who
wish that our foreign pc-
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licy should fail. But they will be dis-
appointed. Ou foreign policy is on very
sound lines on a very strong foundation.
India is strong enough to project that
foreig 1 policy vecause the whole world
wiiich stands for peace and progress an J
friendship of all the people is with us. So,
it is not that easy to make tie foreign
policy fail. We have seen how the policy
of genuine non-alignr ‘ent and equi-
distance between the twi super powers
failed within two and a half years. Again
that voice need not be raised in this
country and at 1 "ast in this House. It is
the voice of imperialism, that is what I
want to warn those who are speaking in
that vein.

Now, coming to the seriousness of the
situation, it cannot be exaggerated. The
Soviet Union tnkes a very firm and
flexible position to preserve peace. But
for its strength and might, the whole
world woi Id have been at the feet of
America by this time. So, it is the policy
of >eace and its might that has saved the
humanity from this danger. But the
danger is not yet over. The American
imperialism has become more frustrated
and they are threatening the whole globe
from Central America to the Pacific in the
east. We should see the threat to our
country in this global threat which is
posed to us by the imperialists. What is
happening in Central America and what
is happening in the West Asia and what is
happening in the Indian Ocean and what
is happening in the Pacific should warn us
sufficiently. In the Pacific, Japan, South
Korea and the U.S. are making a
combination. In the West Asia, Israel and
the U.S. imperialism are combining or
colluding against the Arab countries and
the freedom movement  struggles in the

African countries. In Central America
they are destablithing the progressive
Governments of those countries. Com-ing
nearer to us, 1 need not say what the
Prime Minister herself has said and
expressed concern over the way In which
our neighbour Pakistan is being
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armed by the U.S. imperialists, including
the supply of nuclear weapons. Who can
blame our policy? Does India pose any
threat to its neighbours? I ask everybody
to give me an honest answer to this
question. Is the Government of India, led
by Shrimati Indira Gandhi, posing a threat
to Bangladesh, Pakistan or Sri Lanka' Can
anybody say honestly, yes. No. One the
contrary every effort is being made to
normalise relations with Pakistan and
Bangladesh and Sri Lanka, even with
China. That work must continue, whatever
may be the difficulties. The effort to
normalise relations with our neighbours
must continue. But, at the same time, we
cannot be indifferent, we cannot ignore
the imperialists who want to prevent it and
sabotage it. Why don't those who plead
for a proper foreign policy see these
imperialists who are trying to destabilise
the South Asian region as a whole? That is
why they are becoming so close to Pakis-
tan, not to the people of Pakistan. The
people of Pakistan are different. I do not
say that the people of Pakistan are
supporting the military dictatorial ac-
tivities. They are different. At the same
time, let us examine the other new danger
that is coming up in the south. Already the
denger of Diego Garcia and the naval
bases in the Indian Ocean is well known.
In the Non-Aligned Conference which
took place in March last, this danger was
noted and the U.N. Assembly has also
passed a Eesolution to hold a conference
on preserving the Indian Ocean as a Zone
of Peace. What happened to this
Resolution? It should have been hold in
Colombo. So, both Colombo and
Washington are colluding to postpone the
conference as far as possible, if not
sabotage it altogether. Till three years they
had only 13 bases in the Indian Ocean.
Now they have got 30 bases in the Indian
Ocean, in all corners of the Indian
Ocean.

Added to this., Sri Lanka is now 3
P.M. being sought to be made a base
forthe impeniKsts in every

sense of the word, economic and military.
The so-called ethnic riots that took place
last year in July gave an
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opportunity to Jayewarcene Government to
invite the imperialists directly to their soil. As
a matter of tact, the so-called ethnic riot is not
really ethnic riot between Sinhalese and Tamil
population there; it is a riot engineered by
Jayewardene Government. | have always made
this point in the Huuse several times in the
past when we discussed Sri Lanka issue. Mr.
Jayewardene himself deliberately engineered
those riots to hide the real truth to Sinhalese
masses. He wanted to invite imperialists to
come and stay in that island immediately after
the so-called ethnic riots. While he- responded
to the good offices of our Goverment, it was a
tactical move. Nd settlement is in sight now
even though six months have passed. Ts it not
a tactical way? He is only utilising the time
gained, for inviting delegation after delegation
from America to negotiate armg deal, and to
negotiate deals for giving bases in the island.
Trincomalee is already going to be used as a
base for imperialist forces in Diego Garcia.
That is my understanding. After that, their
Defence Secretary, Wen Berger visited Sri
Lanka for a short duration. Next to that, a
personal envoy of Mr. Reagan visited that
country. Another delegation led by the
Chairman of the Committee which deals with
arms supply also visited. Thus, within a span
of 4 months, three delegations visited Co-
lumbo. What for? Columbo is such a small
country; its defence expenditure was 1.1
billion Sri Lankan rupees two years ago; for
the y<»ar 1984, their defence budget is 2.3
billion. Added to that, recommendations have
sone to U.S. Congress to liberally assist finan-
cially for the defence of Sri Lanka. Who
threatens the defence of Sri Lanka? Does this
Government'threaten the independence and
security of Sri Lanka? No. Where is the threat?
Similarly for Pakistan, who threatens its
independence and security? Their own foreign
jolicy will ruin their independence. This is
what the Government of those countries must
realise. But
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the Governments there Kill not realise it; the
people wiH realise and revolt as is happening in
Bangladesh and also in Pakistan. The people of
those countries will give a reply even to those
who feel that our foreign policy is responsible
for the difficulties in this region. This is what is
happening in Sri Lanka and the Indian Ocean.
Americans are trying to convert the Indian
Ocean into their lake for naval exercises, for
deploying rapid deployment forces, for keeping
nuclear arms and weapons. This is more serious
a danger to our country, and all of us who
believe in the independence of our country, who
believe in the progress of our people, should
speak unitedly against this danger. That is of
paramount importance. They cannot bargain on
this issue. Threat to our country is not an issue
on which any compromise or bargaining can
take piace. While we emphasise upon this
danger, this danger is secretly and stealthily—
penetrating into our country by policital forces
and communal forces. No political force is also
free from this because the CIA activities are
growing and mounting under so many
camouflages. The latest camouflage is the Peace
Corps of the U S.A. They have shifted their base
to Colombo now. Colombo has become the ,
Centre for these forces. From there and from
other neighbouring countries, these forces are
trying to induce, incite and help them financially
materially and politically. Not satisfied with this,
the West Germans have also installed a powerful
transmitter in Colombo, for broadcast to the
Asian countries. Negotiations are also going on
with the Voice of America for the installation of
very powerful transmitter in Colombo, for the
purpose of ideological propaganda and
subversion throughout A9ia.  Such times
are happening

around our country. Should we not be
vigilant? I ask the rulingparty. I ask the Prime
Minister Do you feel confident that when your
party is like this, you can implement these
national policies and defend this

country?
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Examine your 0 vn party before you accuse the
'Opposition parties (Interruption) There r,
many peoole who are clinging fo ou, not
believing in your policies. Th*y wiH shift
anywhere provided loaves < f office or some
benefit is given to thm. What is happening
inside your o\ n party, in several States? [ am r
ot against your party blindly. My policy is not
to blindly oppose the Congress (I) but to
oppose what should be >pposed. Your party is
like this. StiH, I feel, you are going to
celebrate the ¢ ntenary of the Indian National
Congress. Even though many chips might have
broken away and left the Indian tfationl
Congress, your party is still recognised as the
original Indian National Congress, which was
built by Gandhiji and Nehru. If these people
come back to life, what will they think when
they see what is happening in several States, in

your party?

SHRI R. MOHANARANGAM (Tamil
Nadu). They wil not come.

SHRI M. K ALYANASUNDARAM: Tor
a political party, elections are not just
instruments  to get majority  in Parliament,
by hook orby crook,they are meanr
for implementing certain national
policies. In the Constitution, you
proclaim about secularism, democracy
and  Socialism. In the name of democracy,
hypocrisy is prevailing. la the name of
socialism, capitalism is there and the rich are
becoming rieher, while the poor are being
hit below their b°lt. '

The Budget which has been presented
yesterday is a clever Budget. I listened to the
speech which was made by my friend, Vfr.
Mukherjee yesterday. I should certainly
congratulate him for the humour and wit
which he brought into tbe dull Budget speech.
Generally, the Budget speech wiH be boring.
It will tie very difficult to hear. But yeste rday,
everybody enjoyed it. I also (njoyed it. Not"
that I agreed with yoiir formulations.

SHRI R. MOHANARANGAM: That is
the reason fo - the successful Budget,
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SHRI M. KALYANASUNDARAM: You
have avoided a very serious embarrassment to
the ruling party when, going to the elections.
This will help you get funds for the elections
and also gather more votes. But this wiH not
solve any of your problems, will not add to
your prestige. And you may still believe that
you are implementing national policies. That is
why, I said, it is hypocrisy. Democracy does
not mean rule by majority alone. Certain
policies have to be enunciated and
implemented. How to fight poverty? How to
fight unemployment? For a citizen, right to
vote is not as much important as the right to
live. You do not protect the right to live, but
you give the right to vote.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): You have given a new
definition to democracy.

SHRI M. KALYANASUNDARAM:
Certainly, the right to vote should be there.
But the right to live is more fundamental than
the right to vdte. Eve, this right is exercised,
purchased, by so many methods, by black
money, by whipping up communal passions
and so on. When you do so, even this right is
distorted. This is what is happening. This is
more dangerous than the threat from the
Indian Ocean and from Pakistan. We should
rise above these petty politics and stand
together. What are the steps taken by the rul-
ing pary, as the major party? Should we not
take steps to mobilise the people and get their
support? Instead of this, you are actually
attacking the Opposition in season and out of
season. For all the failures ol the ruling party
the opposition is responsible. I do not say that
all of us are united. We have different views.
It depends on the class approach. What is the
class um which we are going to base
ourselves. the working people and tha
peasantry and the middle-class, and the
policymakers must bear this in mind, how
long are the people going to wait? It is this
which gives the powder for the communal
forces and separatist forceg to turn the masses
against the pcUrr itself even against the
accepted »atio-
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nal policy, and demands like Khalistan
and other separatist demands are coming
up in the country. To unite the masses
you must have a progressive economic
policy. I was surprised when the Prime
Minister said, my foreign policy is very
progressive they say while attacking  us
but they  say that our internal
policy is  retrograde. Well, Madam,
if you do not change the internal policy
in a progressive direction, your foreign
policy wiH also be in danger. That is the
lesson we should learn from what
happened in Chile and in other countries
where progressive  governments were
thrown out by the Imperialists. Do not
think that there is no link between the two
policies. What Lenin taught must  be
properly understood. I ,eed not learn from
Congressmen what Lenin taught to us. I
have my own  method of learning
Leninism. (Interupfions). They will not
listen to us also, I do not want anybody
to learn from us. (Interruptions). Let us
have  proper dialogue, discuss with us,
understand what we say before criticising,
before attacking us try to understand
what w, say. Do not expeet  us to
blindly follow what all you do in the
interest of the peace, in the interest of
the country and in the interest of close
friendship with the Soviet Union. of
course close friendship with the Soviet
Union is very vital not only for the
Communist party, but they are building up
close relationship, with you, even with
the  Congress Party. The General
Secretary of the Congress Party, when
he went there, was given such a high
reception. See how sincere they are i,
building up the friendship between the two
peoples and the two countries.  Por our
country also the elose friendship and help
is necessary. But for that where will you
be able to even project your budget as you
read yesterday?  Could your balance of
payment come down so effectively but for
the help given by them, by supplying oil to
ONGC?, So, friendship with the Soviet
Union is very vital Jor our economic
growth and also for our defence. ~ For the
defence they
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have helped us immensely. But I do not
say that we should always depend only on
them. We should have to depend on our
own forces, on our won scientists who are
capable of giving us the strength
necessary to defend our country. The
Soviet Union Is also helping us to
strengthen our defence. I thank the Soviet
Union from the floor of this House for all
the help they are rendering, and whatever
may be the views of the ruling party or
the opposition parties, the Soviet Union
must go on rendering us the same
assistance. 1 am sure they wiH go on
pursuing this policy of close friendship
with India.

Now before 1 conclude, I want to pay a
word of tribute to our armed forces from
this House. At this moment ot crisis our
armed forces should not be influenced by
what is happening either in Kashmir or in
Pakistan or in Punjab. = They must rise
above communal and regional feelings.
The whole nation is behind our armed
forces and trust them to  defend our
country whenever there is danger. There
are black sheep also inside the armed for-
ces who give information to the enemy, as
we saw sometime ago.  About that also
our Government must be vigilant. ~ Our
armed forces must be strengthened both
politically and also in their living. The
Budget has made certain proposals for
increasing defence expenditure.
Nobody In this House will grudge that.
But you use it properly to strengthen the
defence of the country so that we can
march forward. I can assure you,
whatever may be the failures of the ruling
party, whatever may be the manoeuvres
of imperiaHsts inside the country,
we have withstood all those things in tha
ninety years of freedom struggle and we
will be able to stand against it and we will
march ahead in the comity of world
nations with our head aright, thanks to
the friendship and cooperation between
India and the Soviet Union and the non-
aligned policy which we are pursuing.

Thank you.
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FRITT AOW W4T (FETOSE)
A, wegfy ¥ W 9% gemEnE
¥ ST 9T a0 IgEr g
7 ¥ fau & ad g§ g duz W
a1 Fwe giEve &1 W A Im
#1 weger e ofefesfaa § g
WA A9 ¥ Tfem ¥ qae
qre & o faam wreater fdfea g
Hion

SHRk KALYAN ROY (West Bengal): 1
hope Mr. Salve is taking detailed notes ol the
speech.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): He is keenly following
it.

MISS. SAROJ KHAPARDE: I think you
should take detailed notes ol my speech. In
lact I im happy that you
are taking detai ed ndtes
speech.

ol my

dor & sfem ¥ ofr faaw
gfefeafedi & o wgemr  wiagww
TR OE T O FETET A
TE § gara #ic ghamn F e a
FEfaar g | I awl ¥ AEAE N
® &zd FT JHG A4 A9T AGA G

A, TS AR 3 B AT
AT qIEl ATT-HAT G471 7
F1 THTE T A1 FOA9A
AR T '

T

i3 FT W
L@ &
AfEum #T 4T 25 &P
a9 & A T % fag
T INT T TAT AT AT

E G N Ty Jomr
LEDI 70 S O i L0 G

AT 9T | HHIET

A HWIT qITAE Sy TE] q eI

ST T ardAT #7141 zF A

waE W g smar {5 g awi ¥ 1977
I AFT 1980 aF g gwrT o7 w7
AIHT ATHIT a915 HIT (65 FHC &
FTFLCHTATIZ | AM a5 99 |
wai Wi @ & 9 awa ATt 39 %50
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qisil & AT AT AT 1 I q¢ frwre g -
a7 a7 gl qg AT wFAr w0 G oA 1 -

s, e mfus fawr $Y s g
@ & 1 Fmed gfa ahl F dgEr
FEFA H TR HR e 7 T8
q & ey faqr & AT IIFT FEET-
e frmaor @ | AR F awas
¥Ig g7 & 1 mfEEw swT ¥
foam gw Al R AE war &
MY g § o W ¥ 5w Sww
& grF T 4 AgEqn At ¥ faar
fer & = S ST e A
qomT Frdwa B ol g€ & Iewr
TE 1 ™ 50 ¥ fRar st e
14991 85 d& S Fee faar s
T g9 &1 9§ A waw
wal 7wt warat 21K frai &
far &1 wa of v s anw
@ ar frdnlt & Smar w0 & g
TwAas  fawdi A o giEw &
FATTY FTAT § WY FAT I F WA,
weEar HT wEemis g w5
qgrar XY W W w0 B0 oIW
Y W ®  QFAT AL HATAE
ar ¥ ot gf ¥ W1 Terg o
ey minad & 5 fawh 3w o=y
gt 71 gefirs w@Ar 1 zfaEw
qarsfr § B o AT Ay § wEE § A
el JFAT FL F AU KL w0
AT IST FT WMEE T £ 1 g
ZATy ShegE ¥ 35 oo T wigy
T WG VAT FT A TH FTHFN-
FATHLAT JET | gHd faw &3 wr
ANGF AT AAT AEEF ) X
#HET N F TH qaT Sg T
7 3 fo & fog e A9w 39 AR
‘wE I gggT AR % Mfre f\g
AR 18 4133 fag & &7 arge I=91
¥ g gfmEm fear o 17 AR
LTRT €Y T, WM I ST Ay Ay
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[swidi a9 amE)

% az @rx faarit ¥ @1 G0 &1 2
afFa foaror ¥ o, agf & w2l a4
72 AT G AT E | T AT T
ArT Aoy F7 fazey wEwF w49 F
fawefra aral & faw w17 oF affafa
T4 I oA a1 39 ga9 frg qRan
afafr gror wEifas a1 wr
qrAwIFar 4 1 A I F FAT
fadia safe & wre o & 1R T faeg
gt ar faa A faadr am 39
ZN A FE AT AT TFF & | AW AY
AT ATET AT @ 7 OFIC I5A K
e T W ) Ged ww adt 7
ardn fEEm A WA 9mE
W g Ty fvr & g %@
qTCT F1 gAfa w1 FIWE AGE FC
T HTCEATT AT H 21 T4L FIF 8
4 & 7 95w F0 4 AFAT FAT
qrgfr fr "I am wrooF 97 T
g% g awifoa g@ar 2 Ias wad
24, 1984 A AT A M FE PN T 39
AT AW T AW AIFET T
argdt (gt W ¥ A ¥ faIw
¥ fFq F0OF w1 AT-gEe gAr
2 3% W G THA FEroaAT F
fF —

"Bombay skyscrappers in the back-
ground, filthy, dingy lanes, stray dogs,
cats and old women searching for food.
The only good building in India shown
in the film was the Parliament House
where MPs land in auto-rikshaws and
Mrs. Gandhi in a car."

A TA TR KN A ATT THRAZ F
ardr faret & & 1 7 faard ey 2
o gH Ay fegard gzar 0 3w
7 g% ug fraar azar & e fergeana
1 adm fazeit Zeftfasw 7 fre
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g ¥ 7% a0%F ¥ fzaEw F wifow
Fromdr MegmeIwm w1 fF5 30w
¥ TEr HT & AW F AAT A TAG A1
FATT AT, AT AT FwW AT SFTAT
2 g yATq faEwi § gw AAn
@y # fp oF aww a1 fagel W oaz
3T FATL F1A1 & AT AT F /01 0F
T T AW F g g g E ) Ol
AT § AW T 0FAT ¥4 % griaT
W@ AFAY & | gAR0 IISA WIT
AAE T ITENAA FHW AT U
9 9 & AT ITH ATA KT WHET AT,
qTCAg swar arél, gy gean afwf
AT 77T TAAIfTE 79 qa w91 @
¥ oy § | A, fazel § oare #
WS FT AT B AW E AR T
wifral g W A ofFAwrAr HE
qeqw w@f d| AFA g« qreA faend
difa #1 Sremfea Farsar 2 0 w7
ar gHre usAlaEl 9T A A
g oam g adfwew 7 ogEre Twa
Afas  wdFE 4T ® W1 Z@EE
Zoar T A1 € @ Frwdre fAavoe we
grer, &1 AZ qAE9 ST WT 97
TH AW T WH KT Q@ E AT A
faars | gwive F7 gfaa audt s
# fae wfeg 2 owg gl o< qar &
A7 w1 qfdaw W aF qar A6
Tar @41 g W 9y frdr fAesd a7
E 9g" ;A 2 0 www ArlEd
g7 2 i 5% = & 3w 1 wrea fa<y
At & qra faq gw g, sAF @Y
w512 fan 3 | 49 2l | arfaam
A 9T 97 faiedt wa=re fEgr o
wr 21 faded wfesat i qre
fadrt Fadi #1 3w W 9T wdeEr
1T 3ITATET  AAF, T qT wlFai
#1 g4 frd F7 wwraar o arfge
afz o wwEIT gom &1 3w & oA
fafeqs &t =9% ¥ oz syt 1w
faet t fazefr whea o1 oy #07 &
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faw wamd faz g1 oFar & | OHT
feafy % <rggr, #fiEne, aET AL
aaadr Fav faFe aredl AT AT FY
gear FT gFA | OWE  IEH 6%
gl 2 fo d ot aedt awg & s 2
e e 39F g 7 frwa G ¥
T G TeAl  erd AN LA g oA
qaTE & A1 wwAd § 1 § 39 wawe
T {TEET T4 WE Wi H§a wag fag
F1 gUTH FTAT § g §owaAs
g gu ot Iwe qwE S Sqe
# dstra H AT GAT AT TE A |
qFTAT AgEA F1 TW AATHI F§ OqTOm
AT Afge 71T =9 wrFw F draar &
TATE FIAT ATEC |

A, & AT A FS AN FrAl
T ATE AT ACFET FAT FATEAT
gATC AWM § FL OF AW & A faw
AT &1 ared & faw ww wE
# Sred ®r wH AT w0 SirEA
# aga w9 @ oA go & o faew
27 391 ¥ aea T g G § 9
garfa s &1 3 0 1982 ¥ ufward
a1 B wrAAT, 1983 F 4T e
qEgaq A 1984 § WEHTAA J0Y
F1 weneT 7f faeEt dg@r 0 faaen
gfaffadi & w7 ar & fF wra
¥ fEadr awar
f& =@ wgm o Haal 1 97 TeTw
FT aFar g | Amdr o e
nzfazim AW ¥ HSaTaeAw Aifea
w1 gz gEAw  gfEer aid
F1 7@l Afew AT W A Fq4T
F1 TG GATE | AZ FIE T IqAeH
adt 2 frafwm o 98 FL AP

g, ®iaF g7 7 gAw
afeadw & w0 &1 A9emd F1 32
¥4 ¥ fao 51 Asq § IAF FTEFT
gart azae § dfm fag )

¥ W owf g
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15 #TET 1983 FT TAT FA T
o w1 g 7o ¥, fag uw
sriww faar 21 & 33 FTAfadt
¥ wmrew e o 98 a1 Fadndr 2w

27 B0 FOANA AET
F ww dfqam w1 SAAT
ar oF waac 0z frph agme
¥ dwzarar fex ge 39
gzt ® @ 7 fao 2z o3 fadei
i gam faa gwe gao fear war
TR AT WSG! AGF T AT W
gq| 4¥d £ 1 AR T W gRA
wiz e w1 feg g wmm
Tgam W gara qda fer gww
# FAFL FOU TATT ZA AT ATH
arz A gfee A wAw fao
wqfar 3w @A Afgg) R #®
T AT F ARG AT FAH @A Z
gAa maw @ qfge ) gAET w0
ya fagim & wmm w@T F
fag 7z wadfas =9 #1 gaeg
TEA AT IR ALET AT A
qft ¥ T wAqw T Wi,
7%l 9z Frvare g wifze 0 33
gwraea & faw fgase & ad g
afer ufrard «r grm o

W WA Foam § owefr
@ F ufgamw 9z @ T0 T
arw T gEME AW Andw wA)
g

A #iwt gatzaw  gyadw
(ST ) : ATFAAT, ITAATETA WEA,
Tzafa & w97 e wreETH S
BT WG WA ¥ oaAdw # i
g waar WA g fr o9 9% ad@
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qiwre & fam star 7 S0 wrwraAT
@l ff IR TT AR A W

82-83 ¥ 21.6 @M@ 29
0 FrE A AA BT qgET

;]

EES
T uq 2
g
CLd

(]}

¥ mwansan fami w1 Fwr, fafaw
aelt # A W @ e
ot 3asr aufy & fao, o9F franr
F fan ot waw qeere 7 fad E
1 Ag XA wr oghEw TE &
asfm e fawre @ 7 H 6 &
7 Az F A gL gE AT AR o
e @ T @ 1w
Y F HE OFHEET BY UT GHAIE
F wdm o wfaw @7 T Faw 6
frora gardl st 9 fear & Far
e gaw 78 &7 zaw fag
§ aeare T wlwrem &0 A

&
gj e
|
5
3

32 A WEYTE  FIEF - AT
wgqer Iew & qfeard aur s
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60 =& ofrd #2253 FULT
w5 # arrd ¥ e framw w0d-
T F owerig S agerar f oAt

wry xw A, fazw ¥ aerdem
dg & A1 mAm WA Ay gfru
Tt ¥ w1 qag ¥ fegemm
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oat are w1 fer @ ag adr @1 am
& o oy Aot st g and
AT R T TR Y I A A
wriwr fob ) e S @ Am
W W T A agIg E A
faoat 24t 7 @ T aEm-wrge fear
at | ® az e wem g Prag aw
s §1 @ Em A A re
goz o Afad fin wr o way fea e
aqaaE 1 A & fag 3w feanr ?
wieq  mwarE 9w § fau 3w
agt fear) & qom AR § o A
qITEl W Y W F 0 g &l
wrew zfrEra @ & a7 fadw ¥
fpdt & mamarz o am FE g,
I9% BEATAT BT W A AN F
I TE 2, a7 e 3@ A
fr arEt ofmrd w1 $oE w1 A
A ¥ A1 agEar & SE @ 92
¥ FEEAT & oweriw & a2

im & ®mn faar sm@r 3 AR
FAT & WA 7C ATAAG FATE AT
g1 & qwar w2z § e aet
1 3qzFc mr  %g fr fa fa
W gt dmdl gfzr w7,
a8 737 3T 3@ T OTIE L, AN
71 waq wAg & & fow fem @
T Amqarzane @ agr 7T Ao
4T qr, 4T IT FAX HiqA  AIP-
arrz ad fear 4?0 weeE
FOTAATT § (AW 41, W OHT
w43 4, ¥ Ay Ix faw w0
1 agdw fao oar 7 ag 0 Af
a0 A AT FAE AT T § AT
I Ty T LiEA W T AT WL
st cd oz st ARM ared oA
frase 9 T & AT CAATGAT T
gmi agx a1 <2 & 3aw fazw A
g frar s w0 & adfsd A s
W §) a7 WAl #12waw
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T Aar @ dqrfqa for aferd
F A faaaz am A wr wE?
WL A Aoy F oA G
& & T AT a1 WY | AT
TEAT TET TE F ! OWT ®A 48
T Ry ¥ froTw qw ¥ e o4
WL AR, T X T T FLFT AT
aF I ¥ AN W wIHT mAT X
g% a1 @ F A5 uw wad gvar
a1 I qNT F At6T 29 F, zAIw
® oFg ¥ q? wER s Far
TR 9% F A 9T T9 EW F
aEx 1 wifaw ) Ffer 98 ®
A 9L AT A F I4 XA H
graa #ar &7 wifeesa w0 Far gra
& W@ %, dMARw w0 %4 g &
WA TR W R T IR ?
g Aot @ frator a4 F s 9w
gar ar wrr @ @ R oagr aw
g o 3 9% ¥ oW g fw

difrm a9 adua T
qq # Az @ wgaar g fw:

IAE F gRT AEEA |

g% w3 AfT & Tw H AT IIA
% fau guary fear & 1 afw #r
oTTH O FEAHA A FW WA AL
mgsm = !Eﬁ#%wm?rwz
qear & 7 aifd o o o £ oad
F AT 9T AT 99 F AT 92 AW
F1 GEATHI & A4 S AT AT @I E |
# fawefr =z A1 ® 7 W W AT
# gogar v Argw g dw A
opar F A IFE o AT f1 e
fapar & fe g e gw & amg faer w7
T FL |\ A, & ATF ATeAw 7
T FFAT ATZAT F, TN AH FT AT FA
& Far 37 I AT UHAT FT AT W=
qFy &1 WA A FARE g
Wiz AT H Iq4 @AM AEA §
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[sr st safade wgaam)
f& war  wmaw, s ofm @
et A e ¥ wEr & fF A
w9 ¥ UH A7 AT " gL GOl
# faer s, fa=r faar sooat e
Tapad wg =7 § T a6ar § 7 A,
WT AT EAT AT ET O I wTEl
T AATEH H A FLOF A1 THAT ABL
qIA AT F FA A A AT AT A7
TA AT AAZT AT | ACT] AT AL
Fara AR AT IR, TH FT A AR
FATHGET , WA FT T IHFT
day forar oy w3y & AV O T AT
g, Odr amF FarE A § fF a9 w
gz faar @1 @1 E 0 a9 w1 9w
F OWMAAATFTLRE | AW
T arior we I E I AW ArATE
FT AT AT GIE | AW, §oarTw
AT I FY FEAT AGAT § 1§ WIAT
T 39 FT ATT AT & AT I A°E A
T SrEAT grl | ArE FE0 T gy
& fan o moar afaars fear ar,
ST FATE Avg ATEAH AMT A T 9T TUAT
s gatw w7 &7 o Far gEa wd
T 7@l & 7 ¥ oW AT gw
wq fae v gq 3o &1 afeqr w1 Far
T IIT AT ! GWF H ST ES A
@O, T Ag A @y, Al
fazrr & faw &7 & F7 U FEAFH
a7 g oA a9 s a9q 7w ¥
TA-faTe A AT YA T AT HIT
Hqfeaws F1 9% T T ATGH H 45 7
IFLT AT TEI FC A%d | O TH
Ha & ATAA A9 TZYA ATETH K I FEAT
wgr g fF At arai-sagia qe
¥ o qm EN TuaHE, Tuw F
ATAT Fqe aqc v W@ E 1 7 faaedt
a7 & faal & wgar "wgar g (5w
T 7, IW ATAA 9T EW  AAAEE
ATET R TTA F ATF AT AT qary
CEIERTANERC R UG Cl sl sa 0 i
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F ATA AT THHT qATIT A
% | EW AW Faat faa w7 dw
FOAM GET | AW F FEwTEA
HE T9% @ OE | TEAW & A
F faq gardd &F0 T w997 @g Fgrar
g1 # ag A1 wgwm Wigar Z fF
FATE WA "AT AT giEer ardy
T werdiedly  SwE §o§9q A Fr
weTd s fFar & 1 aurw aral w
wrTET Atz fzemr Agar §o(aWw
awdt) | gwa waEErel § 3mr 2§
wR{EHT § w9 AATER qgi ¥ aeafy
Ft AT F 9% 9T Io9q qgqT 9
faar W T wuw AW AT wEaw
gar fon 2, gfa @it & Ggm 4
Eﬂ'ﬁol{ﬂ'oﬂ:‘:ﬁoﬁ 1F T3 m‘zﬂ%
T IR ArEl T af il §1 597
FEAT | BT U, AET F AW |
gfaay widft A ad7 wow W W wEAw
FAT TBT KT T@T O ) IEA FAAT
FUT AT T 50 49§ fawrw A
waTe g1 A, § g T e
g fo wret fava @9 ¥ wfaz, az
Fw wr wiys wivaar o o aw
g oww wAdEm da ¥ oo
Fereeairaor #1 e Fwrd 2, favaonf=
FY AT AAAT T T W EwH
F o fergeam & wam W4T F7 odr
qarar wrar ¥, feegeEw & waw
war #1 3% 97 favary faur s 2,
#ar ag gard fog,  www faw, ahe
A g A 27 gt faw ag
At arw g e amw qwowr Aaew
qarA wqAT  swer R aidr
At Fel &1 wAw a5 I
Frafasy Iswae W AgA AL 2 |
ag AW F FOEN WAl & 0 gt ae
2 & qg wgar g g v owm
e w7 Arr gfqe, saw foaer
F @A F7 @, I T oFq

grar ar @ & 7 osoft wremnw St &
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st s 2% faw-fm § werd fesrarg
T w1 & fawrr fom wfa & &1 @@
LU AGT A AT Z | TR A
A AR T |®w fawm & oama
F@ 1 A wow foar & et
fawrer T fawrr #1 owa o A1
WiFsT arda & g f@v v Iw A
o ¥4 wifaw gafa &7 & ¢ &€
AT § 1 FS AT FT AT AT
drfar. e $fge fr @ @7 ¥ fau
W WO AFAT WrEd § AT g Em
T ada 797 fFwrT A A § 0§
oif@t & Tadr 919 Fg  FC qETH
FIAT Argar g 5 arew £ A &
fao  zw wadqs 1 g9 W0 w@w
N % fag & A€, uwar 4 fAo
A §¢ | faw fag owwa  gem
N Tt AT T 7w o w1 wraw W
e & Wi fem s At e & 1 wre
TF AW AT FOT swar § wwr fa
Fa &1 urm wfge, s o
IR WA T TT FAT AEO ) TH
a9 U WMTA AT @I 2 | 99
a9 AT TF w747 (R A A %
T | ATET K ¥ ag Fgar SnEar g
T w0 fog: woor: %1 97 foesadr,
fr: Frrg 7 faaq m a3 wae afz
7t qrE Far o wEr 3 s
T A TET 2 AT q7 wF aww &
ar 7 (emEevR ) F1W FWT § A
FITT (AW ) TA THIAT HTOAT
A AT E00 1 g A o § qo
ATHOT T HAYTS FIAT F |
SHRI DIPEN GHOSH (West Bengal): jMr.
Vice-Chairmai the President while expressing
concen 1 over ¢ the growing divisive and
separatist  tendencies, = emphasised  on
maintaining India's unity and integrity. My
party; the CPI(M) is seconc to none to ftfht for
the unity and int grity of our country.' But the
Presiden of India, I find, in his Speech, has n >t
dwelt on the issue which is most ¢ ucial in

preserving that unity and soidarity of the
countryi
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and that issue is the Centre-State rela
tions and redistribution of both admin
istrative and financial powers between
the Centre and the States. As you
are aware, as many as five Chief Min
isters and 18 political parties of our
country have made concrete proposals
on this particular issue. But the Presi
dent of India, though he is supposed
to be the President of India, not the
president of a particular party, I re
gret has overlooked this issue in mak
ing his Speech. Sir, the question ol
Centre-State relations has acquired
greater importance in the context ot
the growing alienation between the
Centre and the constituent Stales ol
our country. This alienation, arising
from the assaults and attacks on the powers of
the States, is growing in the context of the
divisive forces raising their heads, their ugly
heads, in various places and, Sir, this situation
is encouraging the imperialist and other re-
actionary forces to support the separatist and
the divisive forces in various places in our
country. Naturally, in the Interest of Indian
unity, it is urgently necessary to stop this
process of alienation between the Centre and
the constituent states of our country by
redistributing  both  administrative  and
financial powers. Sir, my colleague on the
other side, Mr. Bhardwaj, while moving the
Motion of Thanks, had stated that India is a
nation, is a State Sir, you kindly go through
the proceedings. This is what he has said. He
has said that India is a nation and Is a State
and by saying this, the learned Member from
the other side, has betrayed his ignorance not
only about what India is but ateo about what
the Constitution of India says. You see what
Article 1 of the Constitution of India says.
Article 1 of the Constitution of India says that
"India, that is, Bharat, shall be a Union of
States," and not a State. It is only a Union of
States. At the same time, he boasted—and the
other Members of the ruling Party
participating in the debate also boasted—of
the role of their party and their leaders of the
Indian National Congress in the freedom
struggle. But they did not know even what
their ow,, party had stated. Sir, I would like to
quote the "Quit India"
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[Shri Dipen Ghosh] Resolution which was
passed by the Indian National Congress in
its session held in Bombay on the 7th and 8th
of August, 1942. 1 quote:

"The provisional Government will evolve a
scheme ior a  Constituent Assembly which
will prepare a Constitution for the
Government of India, acceptable to all
sections of the people, and, according to
the Congress view, it should be a federal one,
with the largest measure  of autonomy for
the federating units and with the residuary
powers vesting in these units." Again, 1
quote from the election manifesto  of the
Indian  National Congress of 1945. It says
like this: "The Congress has envisaged a
free democratic State with the fundamental
rights and liberties of its citizens in the
Constitution. This Constitution, in its view,
should be a federal one, with autonomy
for its  constituent units and its
legislative  organs" elected on the basis of
universal adult  franchise. Sir, from these
resolutions, it is seen that even the persons,
who are standing one after another to support
the President's Address and the Government of
India led by Mrs. Gandhi, are not aware of what
their own party. had committed to the people
of this country prior to the independence of
our country.

SHRI V. GOPALSAMY (Tamil Nadu):
They are the neo-Congress people.
SHRI DIPEN GHOSH:  Sir, we are esurely
for stronger States. But °'no account do
we want a weak Centre. About the concept  of
strong States, even our Prime Minister says,
and also -the other leaders are saying, that
our asking for the redistribution of the powers
or the redefinition of Centre-'State relations is
meant to weaken the ' Centre. 1 want to make
it very clear, while demanding more powers for
the States, that w., do not want' to
weaken the Centre, and the concept (4

strong States is not necessarily in
contradiction to that of a strong Centre. Once
their respective spheres of authority are
clearly = marked out, a
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strong and unfleld India can only be one in
which the democratic aspirations and the
distinctiveness of the people of the different
States are respected,  and not treated with
disdain.

Sir, our Prime Minister seems to be very
fond of Rabindra Nath Tagore. So I quote
from Rabindra Nath Tagore, what he says about
this. Tagore says—and the English version of
what he is saying will be like this:

"If all the blood from your body gushes
into your head, it is not the sign of good
health. When all the blood is gushing in
your head, your face may look very glossy,
but il does not necessarily reflect youi
health; it may reflect a very serious
disease."

So, naturally, Sir while we demand more
powers for the States or autonomy of States,
we demand it on the lines of what the national
leaders had committed to lhe people of our
eountry prior to winning freedom. We demand
it in conformity with the thought of the people
like Rabindra Nath Tagore and what the
people like Rabindra Nath Tagore had stated.
But about what Mr. Bhardwaj and others say
now—that India is one nation, one States—it
is our allegation that in the name of a strong
Centre, the ruling party, the Congress (I), has
made it into one State by appropriating all
powers from the States and abrogating and
eroding the powers of the constituent States.
The fact is that the notorious 42nd amendment
to the Constitution reduce the States to The
position of subordinates depending on the
Centre showed that an attack on the powers of
the States was inevitable requirement ot the
authoritarian rule. The question of Centre-
States relations, therefore, Sir, not only relates
to the question of defending the Indian unity
but also it relates to the question ' of defending
democracy as against authoritarian rule.

Therefore, Sir, while taking part in the
debate on the Presidential address. I through
your, want to bring to the notice of this House
that
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in the interes of preserving the unity and
solidarit; of our country the States-Centre
relationship has to be re-defined and both
administrative and financial powe ts have to
be re-distributed. And whi e taking part in the
debate on the budget my colleagues will speak
how thi States' financial powers are being
usurped by the Centre. I want also cert lin
Articles of the Indian Constitution # be
modified so as to ensure re-dis' ribution and
devolution of powers.

But due to priority of time here 1 want to
emph isise only one particular question, that is,
the question relating to the insttution of
Governors.  Sir, you know about the
appointment of Governors, th:; calibre and the
stature <of the Governors, to what a depth it
has been reduced. The record proves beyond a
shadow of doubt that in most eases thg
Governors have used their office to serve the
interests of the ruling par y at the Centre. Here,
in this connect on I want to draw the attention
of this House to the speech, to a part of the
speech, rendered by Pt'. Jawaharlal Nehru in
the Constituent Assembly, when he took part
in the debate abcut that article in the
Constitution—whether a Governor would be
an elected one or nominated.

He made his speech on 31st May, 1949. Sir, |
quote:

n

~_would it not be better to

have a more letached figure, obviously a
figure tl at is acceptable to the province,
otherwise he could not function ther>? He
must be acceptable to the province, he must
be acceptable to the Government of the
province am' yet he must not be known to
be a part of the party machine of that
province. He may be sometimes, possibly, a
man from that province itself. We do not
rule it out. But oi the whole it probably
would be dedrable to have people from
outsile—eminent people, sometimes people
who have not taken too great a part in
politics.

1764-Ri.
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Politicians would probably like a more
active domain for their activities, but there
may be an eminent educationist or persons
eminent in other walks of life, who would
naturally, while cooperating fully with the
Government and carrying out the policy of
the Government, at any rate helping in
every way so that that policy might be
carried out, he would nevertheless represent
before the public someone slightly above
the party and, thereby, in fact, help that
Government more than if he was considered
as part of the party machine."

Sir, in this context, let us judge the role of
the Governors played by them during the last
one year or the Governors appointed by the
President. For example, take the case of my
own State, West Bengal. The Governor was
appointed suddenly. No consultation was
made with the Chief Minister of West
"Bengal. Simply, he was informed over the
telephone when he was at Srinagar, . .

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES (SHRI
N. K. P. SALVE): On a point of order, Sir. It
is not only a question of grievous impropriety,
but there are certain constitutional precedents
involved which lay down a mandate that so
far as conduct of the Governor is concerned. .

SHRI M. KALYANASUNDARAM: He is
not referring to the conduct of the Governor.
He is referring to the manner in which the
Governor is appointed.

SHRI V. GOPALSAMY; In this very
House, Shri Bhupesh Gupta moved a
resolution on the role of the Governor which
has been discussed.

THE VICE-CHAIRMAN (SHRI R-
RAMAKRISHNAN): Mr. Salve has raised a
point of order. Let me hear him.

SHRI N. K. P. SALVE; My respectful
submission is that the discussion of
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what the Governor has said and the manner in
which he is appointed is included in the
question of "Conduct of Governor". It is not as
if we are discussing at what time he gets up in
the morning or what he likes to eat. This is
irrelevant. His functioning is something which
cannot be discussed in this House. My reasons
are twofold. I was not very attentive and if I
have misunderstood, I may be forgiven. What |
heard him to say was about the manner in
which he was appointed. He cast some
aspersions about the impartiality of the
Governor and especially in the context of what
Pandit Jawaharlal Nehru had said about the
role of the Governor and what his domain
should be. While discussing the Motion of
Thanks on the President's Address, the
Members are allowed to bring in anything
under the sun. If he brings forth Centre-State
relationship, he is welcome to do it. It would
add to the dignity of the House if the
Governor's conduct is not brought in during the
speech.

SHRIMATI KANAK MUKHERJEE: He
has not discussed the role of the Governor. He
has discussed the mode of appointment of the
Governor. It is not the conduct of the
Governor.

THE MINISTER OF FINANCE (SHRI
PRANAB KUMAR MUKHERIJEE): T would
like to say that we should have no objection if
the Governor a, a, institution, is discus-4 P.M.
sed. But what the hon. Member said is,
"Governor of my State." If I heard him
correctly, he has said, "The Governor of my
State". If h, has not said it, I will accept it. But
you cannot discuss the conduct of < a
particular Governor. You can discuss the con-
duct of the Governor as an institution.

SHRI V. GOPALSAMY: Sir, hon. Minister,
Shri Pranab Kumar Mukherjee said that the
institution could be discussed. But, Sir, when
we discuss the Institution of Governorship. We
can bring to light the role of the Governor and
also the role played by the Gover-
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nors in different States in different periods.
That had been discussed in the past also. So,
the Member has got every right to discuss it.

SHRI M. KALYANASUNTJARAxM:
Sir, Mr. Salve has raised a very im
portant  question, supported by the
Leader of the House. 1 thought that
the leader of the House would at least
come to help the discussion

AN HON. MEMBER: Help the Opposition.

SHRI M. KALYANASUNDARAM: ...not to
help the Opposition. He is the Leader of the
House. Sir, the Governor is appointed by the
President. We are discussing the Address by
the President. Suppose there is some grievance
at some stage about the manner in which a
Governor has been appointed, don't we have
the right 7o state about it since we happen to be
the Council of States? Mr. Ghosh has not
referred to Governor A. P. Sharma or his
behaviour or his conduct at all. He was only
referring to the advice given by the Prime
Minister to the President. His criticism will
apply only to the Prime Minister and not to the
President.

oft erreeft avma Fermy (w77 waw) -
ITAATEAA HEEd, FATT (A% gaer
% fa e 771 faafam e a6 & il
21 S "@eW gt a7 fear war & aw
£ e 7 ag "av ag & fa e aar
g wrfgu ) 7y SR wFar O
IR ag gl Fgr fF AT HE 2 1 ar
FAT TAAL &Y TF T AT &1 G2 |

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): I have heard all of you.
Please let me now say. Having heard Mr.
Salve's point of order, I think there is a point
in what he is making. You are at liberty to
discuss on the conduct of the Governors in
general as it can come under the President's
Address. But if you are reflecting upon the
conduct of a person in
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high authority, unless the discussion is based
on a su -stantive motion drawn in proper term
1, it cannot be allowed under Rule 238 of the
Rules of Procedure, Mr. Ghosh, up to a certain
point, you are discussing about the Governors.
Bu when you came to the particular cond ;ct
of the West Bengal Governor in a particular
matter, the Leader of the I ouse took it up....

SHRI DIPEN GHOSH: I did not discuss the
conduc of a particular Governor. I did ref."r to
the manner in which the Gov< mor of my
State was appointed. Anc I did not like to dis-
cuss the conduit of the Governor.

THE VICE-C LAIRMAN (SHRI R.
RAMAKRISHNAN): Now, taking into
account the bread Rule, you please proceed
with ycur speech. (Interruptions) He has
'larifled that he is not referring to the conduct
of a particular Governor.

SHRI DIPEN GHOSH: I was referring in
the coniext of what Pandit Jawaharlal Nehi u
said as to what the Governor ought to be and
how the Governor ought to be appointed. I
quote again the particular line from Pandit
Jawaharlal Nehru's speech. "He must be
acceptable to the Province; he must be
acceptable to the Government of the
Province." 1 want to mention this nar-ticular
thing because in my State the Governor was
not appointed by the President of Ind a in
consultation with the State Government, not
even with the Chief Minis er. He was simply
informed of the : act that such and such person
has beei appointed as the Governor of W st
Bengal, over telephone when he v as away
from Calcutta to Srinagar. So, I want to
mention this thing. The institution of the
Governors has ben reduced to a party post, to
look aft T the party interests. I can cite an
example....

AN HON MEMBER: Many.

SHRI DIPEN GHOSH: ... how a
Member of thi: House tried to become a
Governo m of a State, how he was sent to a
State at the time <f
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Panchayat elections as an observer of the
Central ruling party.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): What has that got to do
with it?

SHRI DIPEN GHOSH-. From the
panchayat election observer to the Governor,
what a rise! And, I have seen this with my
own eyes. Then a Governor who was until the
date he became the Governor a Member of
this House, after becoming the Governor of a
State I had seen him lobbying here in the inner
lobby of the Rajya Sabha with the Secretary
of the Congress (I) Legislature Party. Is it the
role of the institution of Governors? Where it
has been reduced to?

SHRIMATI MONIKA DAS (Karnataka):
Cannot a Governor come here? (Inter
ruptions)

SHRI DIPEN GHOSH: He can surely
come here, but not for lobbying.

SHRIMATI MONIKA DAS: What d» you
mean by lobbying? Can he not come here?
(Interruptions) He might have come here to
meet a friend.

SHRI DIPEN GHOSH: I do not want to say
that no one should come here. Everybody has
a right to come here who has got a pass and
ether things. But what I say...

SHRIMATI MONIKA DAS: Sir, when a
person is not here, he should not be discussed.
Then why this referenc" (Interruptions) These

are all false allegations, Mr. Vice-Chairman,
Sir,

SHRI DIPEN GHOSH: What I war:' to say
is that even after becoming <+ Governor if he
is seen lobbying here with a party man, "you
can understand to what a position the post of
Governor has been reduced.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Now please conclude
Mr. Ghosh, you have already taken more than
25 minutes.. Please conclude.

SHRIJALATI MONIKA DAS: If a
Governor has come here, he should
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[Smt. Monifca Das] not meet any party
person. That ls what you mean to say. He
might have come here to meet his friend. It
may not be a party matter. He says, it is only

for party purposes.

SHRI J. K. JAIN (Madhya Pradesh): Sir,...

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Mr. Jain wants to make
a point of order, please sit down.

SHRI DIPEN GHOSH; Sir, ...
SHRI J. K. JAIN: Please ask him to sit

down and then only I wiH speak.
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SHRI V. GOPALSAMY: Sir, he is raising
a fresh issue.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Mr. Jain, I do not want
you to start another controversy.
(Interruptions)

SHRI J. K. JAIN: They have no business to
criticise the Governor, (Inter-ruptions)

THE VICE-CHAIBMAN (SHRI R.
RAMAKRISHNAN); Mr. Jain, please hear
me first.

SHRI J. K- JAIN: You will have to control
the Members on the ofner side. You please
control them. (Time Bell rings).

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Please respect the Chair
and sit down.
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Y o o FA : STFAAT T H Tra v
8 wawdt @ feafas feard . . .
(smaar)

THE .VICE-CHAIRMAN (SHBI B.
BAMAKBISHNAN): I would request the hon.
Members not to get away from the high quality
of debate that we have been having on this
important matter. Already Mr. Salve has raised
a point of order and Mr. Ghosh has clarified
the position and he has proceeded. Now, Mr.
Jain, 1 have heard your point of order which
was up to a point the same as raised by Mr.
Salve. But after that you started injecting a
con-trovercy by referring to the cdnduct of the
Vice-Chancellor and the elections and all that
which we need not go into at this stage.
Please proceed, Mr.

Ghosh.
*

SHRI J. K. JAIN; I, that case you will have
to control the hon. Member and see that he
does not make every now and then a reference
to ths Governors.

SHRI DIPEN GHOSH: Mr. Vice-
Chairman, Sir, I am happy

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Mr. Ghosh, your time is
up; please conclude.

SHBI DIPEN GHOSH: I am happy that Mr.
Jain, my colleague, is trying to teach me how
to give a controlled speech; I am happy.

« THE VICE-CHAIBMAN (SHBI R.
BAMAKBISHNAN); There is no harm in
learning from anybody.

SHBI DIPEN GHOSH: 1 want to learn
from the devil even.

SHRI 'J. K. JAIN: We also know how to
control the activities of CPM.

THE VICE-CHAIBMAN (SHBI B.
BAMAKBISHNAN): Please conclude. Mr.
Ghosh.

SHBI DIPEN GHOSH: I wanted to say that
in the President's Address, he expressed his
concern over the growing separatist tendencies
in our coun-
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try and he emphasised on the preservation of
unity and solidarity ol our country. I state i
very clearly that KW party; CPM, sta ids
second/to none to strengthen and preserve
unity and solidarity of our country, and fight
for it. But the mail issue, which is a very
crucial issue an< a neeessary issue in
preserving the 1 nity and solidarity of our
country is tie issue that relates to Centre-States
1 elations. Five Chief Ministers and a , many
as 18 political parties have m. de concrete
proposals in that regard; but I regret that the
President, in his Address, did not mention a
single ward about it, but *" alienation is
growing between the Centre and the
constituent States and this growing alienation
in the background of assaults by 'he divisive
forces is very dangerous. Naturally, in the in-
terest of preserving the unity of our country, I
think Centre-State relations have to be re-
demed and both administrative and flnarcial
powers have to be redistributed in terms of
what the five Chief Mini; ters and 18 political
parties have der landed. Thank you.

SHRI B. IBJCAHIM (Karnataka):
Mr. Vice-Chairman, [ rise to support
the motion moved by my friend Shri
Bhardwaj. Tie  most disturbing
phenomenon in recent times is the rise in
politically motivated communalism. Sir, in the
pait, communalism was motivated largely by
the religious fanaticism: but now the motives
are ulterior, or intended solely to dislodge the
Congress-1 Govi rnment by hook or by. crook.
The srategy adopted by the Opposition parti is
is unholy marriages and unprincipled
combination, sometimes open but more often
cover. This challenge has t<, be. met by the
party not by resorting to unscrupulous tactics
or untenable postures, but by reaffirming to
our ideals of secularism, socialism and
d.anoeracy; in more unambiguous terms. A
massive programme of educating The people
of the dangers of comm malism is therefore
imperative and urgent; otherwise the
shortsighted t; ctics of Opposition would lead
to lational disunity and
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disintegration, which in turn would spell
national disaster encompassing both majority
and minority communities.

Coming to economic situation, our
Government  from its inception  has
giver, the highest importance to econo
mic problems of the country, because
we realise that most of our political
and social problems stem from our
economic backwardness. Moreover
Congress Party has been founded on
humanistic philosophy inspired by
genuine sympathy for the millions who
are afflicated of poverty and disease. In
contrast to fascist and communal par
ties who are exploiting the sentiments
of the masses in the name of religion
and culture, regardless of human want
and suffering This is the reason why
our party has embraced the strategy
of economic growth with social justice

in our Five-Year Plans. However,
it is hut natural that we might
commit mistakes in the conception

or execution of economic plans. It
is, therefore, of the utmost importance
that our system of prioritiess—I em
phasise the words system of prioritica
is formulated on a rational basis, very
carefully. The success of our plans wiH
depend entirely on our Ability to
judge which objectives are more important of
urgent than the others. Given our humanistic
nhilosophy and our socialistic goals, there is
no doubt that we should accord the , highest ,
.possible priority to the goal of 'Garibi Hatao',
the slogan which inspired. millions of our
people and galvanised the Government
machinery into meaning-, ful action. We must
not only reiterate thi? goal, but review our
planning process constantly so-that the poorest
and the down-trodden individuals in. thto
country become the focus of attention; I
submit here a few concrete measuMS which
should occupy a high position te our scales of
priorities. .

Firstly, in regard to the production and
distribution of, foodgrains,' m it shouM be
given the too-most priority so that the heart-
rending spectacle °* hunger is wiped out. for
ever and the
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national loss involved in the degradation ot
human material is avoided. A well-fed healthy
people is the greatest national asset. After all,
human beings are not only the end, but also
the means of all economic development. It is,
therefore, the utmost duty of a democratic and
socialistic government fo prrv.'de adequate
naturition to the *'le.

Secondly another equally important thi'S in
regard to human welfare and ei* iency is
health. The removal of malnutrition as
suggested earlier would be the biggest single
step in promoting the health of the peoole, es-
pecially among children and expectant
mothers. I am afraid, though the importance of
nutrition is realised, not enough is being done
in several States in this field. Secondly, other
preventive measures should be given due
priority. Here again, we have all accepted in
theory that in medical care, preventive
methods should be given hfgher importance
than curative measures. But in practice, we
continue to allocate as much as 80 per cent of
our resources to curative aspects only. Let us
face it. Unless malnutrition is abol-'shod.
unless safe drinking water and sanitary
amemties are provided, uniess housing for the
poor improves and unless basic health
education is imparted no amount of hospitals
and drugs is going to help. It is, therefore
imperative 'hat we should initiate determined
action to expand and strengthen preventive
measures for promoting public health.

Another problem .which is vexing cur
economic planners is th<» question of
technology. A controversy has been going on
as tc whether we shculd go In for labour
intensive or capital intensive industries in our
country I feel that this controversy Is off the
mark tacausc ihe question Ig one of te:h-
nolog" ind productiv'p and net of capital r,,
Itbour. As & developing na-ti.vi, %e wnnot
afford to ignore this tre -an* r-¢ afford tf> lag
behind In teoUnolr*", and ignore the vital
im-
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portance of productivity. Our basic problem is
not so much as unemployment, but scarcity of
goods and services necessary for raising the
quality of the life of the commdn people.

Sir. adverting to the international situation,
I am glad to say that our policies have been
quite sound and successful. Nevertheless, we
should continue our efforts with redoubled
vigour for promoting the cause of in-
ternational peace undaunted by setbacks. Our
Prime Minister has been playing a crucial role
in international affairs, with brilliant insight
and bund-less patience and tact. This fact has
been recognised by the international
community as indicated by the recent
invitation of the Secretary-General of the
United Nations to our respected leader,
Shrimati Indira Gandhi to participate in a
summit meeting of the world's two super
powers. India as well as the non-aligned
movement is proud of this role of our Prime
Minister and extends to her the most earnest
support and best wishes for this year which
might usher in an era of international peace or
at least the disappearance of the spectacle of a
nuclear holocaust. The hopes and prayers of
the billions of people of the world are with hor
today and this is the real basis of her strength
energy and optimism at a time when ominous
war-clouds are threatening both the present
and the future generations with disaster.

Before I conclude I would like to refer to
the political situation in Karnataka beause my
learned friend. Shri Era Sezhiyan, while
speaking on this Motion, has referred to it.
(Inrer-i-uptions) It has become a habit, no-
body can help.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN); Dr. Mallick please.

SHRIB. IBRAHIM: I hail from that State
and it is my bounden dutv t" reply to that
allegation. Sir. he went
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on accusing the Congress Party to the effect
that we a -e trying to topple the Janata
Govermr ;nt in Karnataka, but, Sir, it is quite
>therwise.

DR. M. M. S. SIDDHU (Uttar Pradesh) .
But you failed.

SHRI B. IBR/HIM: I am saying so because
the Coi gress(]) is not trying to topple the Go
ernment. If at all that Government fall; it wiH
fall on its own

SHRI HAREKRUSHNA MALLICK
(Orissa); It me.ms Mr. Hegde is trying to
topple hi: own Government.

SHRI /i IBRAHIM: Let me comp
lete. 1 say so because wherever the
hon. Chief Minister goes and addresses
a public meeting, he starts accusing
Mrs. Gandhi for everything, forgetting
for a moment tl at he is ruling the
Karnataka State. For example, for the
rising price of ¢ >conut, sugar, rice or
any othe; essent al commodity if any
body, especially ho press people, puts
in the question, he says that Mrs.
Gandhi  is responsible for
that. For ever thing he s>ays Mrs. Gandhi is
responsible. It that is so, what for is be there?
He Is ruling the State, he has got his own
responsibility, he has to control the
distribution of tlie essential commodities in
his sate. Central Government's responsib lity
is also there. I do not deny that, but at the
same time as the head of tie State he is equally
responsible to set that whatever essential
commodities are supplied by the Central
Govenment are equally distributed among he
people. So, Sir. if at all the Govenment in
Karnataka falls, it will -fall of its own.

Before conducing 1 would like to add a
sentence t iat India has come of age. We can
no 1 >nger crave the indulgence of politica
infancy. We have to shoulder the 1
sponsibilities of adult nationhood. By
ncreased productivity, sustained enterp ise
and determined Idealism we mus establish our
position in the world, promote
friendship
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among nations and guarantee freedom from
want when the nation is passing through
critical times, the need for national discipline
is supreme. Our future depends on prodigious
labour and dedication to democratic welfare.
If we cannot help ourselves, no one else
will— free India must be economically free.

SHRI R. MOHANARANGAM « Mr. Vice-
Chairman, Sir, I am very glad to have an
opportunity to speak on the motion of thanks
on the President's Address, especially at 4.00
O clock. I was just hesitant to speak today,
having Mr. Mallick on this side and the lady
Member from Karnataka on that side.
(Interruptions) The lady Member has vacated
the seat but Mr. Mallick is here anyhow, since
I have got up to speak on the President's
Address, it is my duty to spedk generally
about our country and specially about my
State. I would like to make certain points
which, I hope, will definitely be helpful for
my State, namely Tamil Nadu. I was trying to
go through the President's Address very
carefully because at that time when I was in
the Central Hall I could not understand the
President's Address for the simple reason that
I was not in a position to understand, luckily
or unluckily, the language in which he
delivered the Address. Therefore after going
through the speech in English, I came to the
conclusion that I should take up one or two
important aspects on the floor of thig House
when I am called to speak on President's
Address. I have gone through the President's
Address very carefully. Nowhere 1, the
President's Address have I seen that he has
mentioned anything about the flood and
drought conditions in the country. There are
some States in this country which are affected
by drought, there are some states which are
affected by floods. Unfortunately, Sir, my
State-which is also your State—was affected
by floods as well as drought, when the Chief
Minister o'f Tamil Nadu sent a letter to the
Centni| Government see-kin? for the allotment
of Rs. 200 crores for giving relief or taking up
relief measures or to compensate the public
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for the losses they have suffered, we are given
only Rs. 68 crores. For floods also, we had
raised a demand of Rs. 128 crores. So far they
have given us only Rs. 15 crores, I am not
going to talk about statistics -at present. But
what in fact I want to stress is that after
calculating our losses we carne to the
conclusion that Rs. loo crores were required
for the benefit of the people of that particular
State. I do not know why they have reduced
90 per cent of the total amount and come to
the conclusion that only Rs. 10 or 15 crores
should be given.

Sir, yesterday the Finance Minister, while
delivering the Budget speech, intimated his
coneern about some States which because of
unwanted expenditure or what you may call
expenditure which is not undertaken for the
development purposes go to the Reserve Bank
for overdraft. But as far as my State is
concerned, we have spent only for relief work
w, have spent only for flood relief work, we
have spent only for the benefit of our people,
whereby a sizable portion of income of my
State has gone only for just affording this
special relief which was necessitated by
natural calamities like floods and drought. It is
not because of some unexpected or unreaso-
nable expenditure but because of expenditure
that we have to incur due to natural
calamities—namely, floods and drought. That
is the reason why we have gone to the Reserve
Bank or some financial institutions.

Our Finance Minister has stated yesterday
that he is going to give more than Rs. 500
crores as grants to the States. If that be the
case—ol course the Finance Minister is not
here, but through you. Sir, I would like to ask
him fnaT out of this Rs. 500 crores,” a sizable
portion may be given to my State.

Secondly, I do not say it is a failure, but I
think the President has forgotten to refer to
Centre-State  relations. Government has
appointed Mr. Justice
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Sarkaria to head the Commission. That
Sarkaria Commission is to go through the
entire gamut of Centre-State conditions
prevailing in this country. Of ccurse there was
a big debate here with regard to the
appointment of Governors or the mode of their
appointment or the functions of Governors.
But what I would like to stress is that when
Chief Ministers of different States met during
the Chief Ministers Conference, all the Chief
Ministers of non-Congress (I) Governments
got together for getting more powers for the
States. So is it not the duty of the President to
intimate something about the Sarkaria
Commission? He has completely forgotten to
mention about that Commission which was
appointed only to go through the entire field
with regard to Centre-State relations.

With regard to the Punjab problem, I do not
want to poke my nose and I do not want to
peep through the window. But something has
to be mentioned about Punjab here. I am not
going to talk about Sant Longowal. But what |
want to mention is that a Member of the other
House—though it is not proper on my part to
refer to it— raised a very sentimental issue. He
stated, because the Government of India has
not imposed Hindi a3 the sole national
language and only official language in this
country. There is no unity, and- big fight in
Punjab a; well is in other States. In fact, Sir,
when it was intimated,, the reply was given by
the Prime Minister. I do not want to mention
anything about- the Prime Minister. But, at the
same time, the Prime Minister said that this is a
sentimental issue; if Tamil Nadu wants to.
improve the Tamil language, let them improve
it, let them upgrade Tamil, but let them not say,
"Hindi down down." Can anybody say that
during the past 35 years, especially” after
Independence, or show anything from the
history of Tamil Nadu or from the utterances of
the Chief Ministers of Tamil Nadu during the
past 35 years, that they ever said, "Hindi down
down." Never has anybody said so.  They
have said
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'Imposition of Hirui  down  down.' Never
did they say " Hindi down down" Let them
develop tb 2ir Hindi language in their own
State; we are not going to bother, we are ) ot
going to stand on their way.- What we have
said was ;that imposition of H ndi should not
be there; improvement of a language
should not and can lot be at the expense of
another 1; nguage. That is what we said. |
dorotknow why the Prime Minister of t.iis
country yesterday pointed out, "Lit them say
up up Tamil" but let them not say "Hindi
down down." Why should we say "Up up
Tamil?" I have a beautiful language called
Tamil which is already up. We have get a very
hoary and rich history; we have our history.
Our forefathers spoke tn our language; our
poets gave us their sermons and scriptures in
our language. Our language is one of the best
and we have g->t a beautiful civilization, an
excellent civilization which historians from
foreign countries appreciated. Then, why
should b, worry and unnecesarily say "Up
up Tamil" and worry about o ir language
which is eligible to rule ovr the world if not
our country and which should be introduced in
the United Nations Organisation as one of the
languages? That is not the case. We a e not
asking that our language shoulc be imposed
over the whole of this eountry, but we are
spying that all the languages should be equals
and a p irticular language, because of its birth,
>ecause of its place and because of its majority
should not control other  languages. This js,
in ,,fact, what I want to stress on the floor of
Parliament.
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Sir, some of the Chief Ministers have joined
together in the name of non-Congress Chief
Ministers or something like that. But I think it
is better if all the Chief Ministers of the
country join together and discuss the Centre-
State relations. There is no use of four or five
Chief Ministers joining together and
discussing and then stating "We want that such
and such things should be adopted, we want
that such and such things should be taken into
account." From the v/hole of India we have to
invite all t te Chief Ministers,
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from States ruled by Indian Natioual
Congress also. Sir, I pointed out all these
things because about Centre-State relations
the President has not said anything jn his
Address.

Sir, on the economic front I want to say
certain things. First I want to say with regard to
coal supply. We have already written to the
Government of India that we want to import
coal because if we import coal from foreign
countries it would be cheaper because, due to
heavy transport charges that would have to. be
incurred if we get it from within the country, it
would *"e cheaper for us to import coal from
foreign countries. Even though we * have asked
them about it, we have not been properly
intimated by the Government that we can use
coal from other countries. Therefore, Sir, I want
to stress through you that we are all concerned
that the Tamil Nadu Government should be
allowed to import coal from foreign countries
also. Our Tuticorin plant has got stocks for
three days only and I thought it is better if I just
intimate the concerned Minister through you.

Sir we have also intimated the Gov-ernment
already that we want one lakh tonnes of rice
because Tamil Nadu is completely starved
because of the recent floods and drought. That is
why we have asked the hon. Food Minister here
for rice for Tamil jiadu and [-hope the
Government will come for-' ward and give us the
rice as we required.

Sir, about industries, they have taken
statistics—the Industry Minister is not here—
from 87 districts listed in the backward list.
They prepared the list district-wise. But if they
prepare the list taluk-wise, there will be
thousands and thousands of taluks in this
country and there are so many taluks in my
State where you cannot find even a single
industry. If you take it district-wise, you can
find some districts without industries and
some with industries. But, as far as Uttar
Pradesh is concerned, there are so many dis-
tricts which are smaller than some of our
taluks. That is how U.P. is shown
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as having many districts which are backward.
But this issue has got to be considered taluk-
wise and not district-wise. Sir, I have spoken
several times about the implementation of the
Master Plan with regard to Mahabali-puram,
Kanyakumari and Ramesh-waram. If you turn
the pages of Indian history one by one, you
will see that the historians, particularly in the
15th and 16th centuries, used to writ* about
the northern part, completely forgetting our
southern part. You do not find anything about
Paflava, and Pandyas, but about the northern
part you can find volumes and volumes. You
have completely forgotten that part of the
country, thinking that the people of that part
belonging to a different country. Even now
tourists from foreign countries come here and
enjoy their time. When they go back to their
countries, they say that they have seen India as
consisting of Bombay and Kashmir. They
never point about Mahabalipuram. Let them
come to the beautiful coasts of the southern
part of the country where they can enjoy their
time, where they can see waves of the three
seas touching one another. Let them come to
Mahabalipuram. Let them come to the
beautiful "parts of, the country. If you want to
earn foreign exchange, you have to develop
tuorism in the southern part. I have spoken
about it several times. I hope this time the
Minister concerned wiH definitely look after
the implementation of this scheme.

Sir, so far, I have talked about the Centre-
State financial relations. Now I want to speak
about the political relations. It is my
misfortune that some of my friends are not
here. I do not have any animosity towards the
Prime Minister. I do not have any hatred to-
wards anybody. But then from 1947 till this
day we have seen Prime Ministers only from
the northern part of this country. You talk
about unity of the nation. You talk about so
many things. I do not say that Mrs. Indira
Gandhi should not be the Prime Minister of
this country. But, after her, a South
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Indian should be the Prime Minister of this
country. Then alone have we the right to talk
about unity of the nation. Then alone have we
the right to talk about the length and breadth
of this country. Then alone have wo the right
to speak about the lofty Himalayas and sacred
Kanyakumari. You are not in a position to do
that. Let me imagine an impossibility con-
verted into a possibility. You "have the Prime
Minister. You have the President. He also is
from this part of the country. (Interruptions)

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Mr. Mohanarangam,
Mrs. Indira Gandhi is elected from Medak,
which is in the South.

SHRI R. MOHANARANGAM: I am a
student of political history. Mr. Ghosh should
understand that on all these things I am not
blind, I know that Mrs. Gandhi got elected
from the southern part. But if because of that
you say that she belongs to that part of the
country” 1 really wonder. Let her be the Prime
Minister for so many years in future. I am not
going to disagree on that. But even the Vice-
President is from the northern part. Nobody is
there from the South, I worship Shri Kalp
Nath Rai who can beat me in anything, but not
in size, | ask him one thing. Even the Vice-
President of this country is from the North, At
least the Vice-President should be from the
South. Sir, I would like to beseech the
authorities concerned, even our officers, if
necessary, or the politicians concerned, to help
the South Indians by at least having the Vice-
President of the country from South India.

SHRI DIPEN GHOSH: You need not
worry. Sivaji Ganesan will seek.

SHRI R. MOHANARANGAM: I do not
attach importance to the political controversy
ot this kind. I want a person who has some
knowledge, who has education. Let a learned
person from. South India be the Vice-Presi-
dent. And he wiH also be the Chair-
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man of the Rajya Sabha. I want «* learned
person fro n. South India to be elected the
Vice-Pi jsident of this country.

With this, I coi elude my speech.

SHRI V. GOPALSAMY: Mr. Vice-
Chairman, Sir, here is no Cabinet Minister
now. Kindly inform. If was rained earlier als
>,

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Acually the Leader of
tbe House and Mr. Salve were sitting here.
Perhaps they are on their way.

SHRI V. GOPALSAMY: It is their duty.
The Cabinet Minister should attend.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN ; Mr. Gopalsamy has
drawn the att 'ntion of the Parliamentary
Affairs IV inister. He will Ve sending now.

SHRI DIPEN GHOSH: Mr. Vice-
Chairman, there ; re only four on that side.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN : That is good for you.
You can tall whatever you like. Shri M. C.
Bhandare, Shri Syed Sibtey Razi, Dr. Mrs.)
Najma Heptulla, Shri Ghan Shyam Singh,
Shri Ramanand Yadav, Shri Chandan K.
Bagchi, Shri Dhuleshwar Meena not present.

oAt T WA (Wsy 9q)
aATT ITETeqs wgrad,  wgrafaw
Trezafy ot F wrew 97 gerETE YETA
w1 gwda w7m awft g€ F o
Faa araEt, fargal 9y arE w7
FeqrEA qtA A a9t & wf ) &
HIH T2 AR F WAL GT IAIAT F F
&x ot 34 § foowr gfvafer & s
A1 91T 797 & o149 A9 g7 a0 # fw
FAT W AT & ow T ¥ 50 gfma waa
worg & wE 20 gEe gl dwifae
w1 07 AT FeAT fHeqn # oAty ar oA

matagt 1 @rx w7 Twfze o a
wf gfez & v 27g waat &1 qFaq
AAAT AT AF | TH AF F4z =qwiy F
1 2AZAT AT faazAr saat 1 arh
afa g1t &1 75q 73w F o Foaw
wrafaat F1a 75 92wz 97 50 9fa-
v BT 97 BIZ fRaEi w1 27 ardr ¥
w7 fo zdAg Iearaw feadt s agq
a3 wqz 60 T g3 T4 0 afx
ot framEt €1 a5t a3t 92 4 s
arq @150 Ffwa gz #1 dmr100 9f3-

WA FT AT A4 AT IAT 41 FARA F
ZAgT AR fadga F1 Fer Ieraw 49
ST |

grasfas faaoor gy & @ra
FX FUT F THT § ITAHFATAT HT AT
HEAT 3T 9T I9A9T F A GEY 20 ey
T 9T TIF AT Faar avfzar ofr v o
LCARE IR e 7 (ML G g
q¥ WA A, AT F agA v frang
afz qredfra arg famm 77 & -
| F AT FATAT BA17 3 qF A1 39

fargraa &1 7 fear s gwar 3

20 AT FAFT & gAUT YA A
AT THTC FY AYAATE FATE o A E |
faarf ®1 s ;TR & fan 7t awm
o T § 1 I3 faard & fay g
@z nx ¥ afm § feare faaa
aTeA aF¢ fwaEt ®1 99 grer faard
¥ fao sverfaa fear smar afgo

qrefyor \AT W WrATA AT HT WA
Az AFT IF F AFA TAMA Y TAIA
far @ zar 21 AfdAT w1 drgraedy
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# e wfw famfer v s w20 qfa
FUEZ T Fam fgmardr Frsw T
ey faam & wAww § oafy v
AAWEFE | TE-THERE a8 v
A faelt & fF wgerdt | A wee
& 7 WA el A7 W e o
FT ATA AT U HTAST FA
f@ar & | 197 #rEET A S w7
wC AR AW A1 dT@T  FL ALY
feamifaay #1 qfw & srefr =i

oEEa  avdm faEr s
# gepia #Aw  afEr armfaa g
oo A o A0 O A
A o o & Frdww 7 aiea afa
aEl wrarid 0 e EeEi H A
ag #t%3 FrAr Wi fv faw wew ®
fara worge AP A 1 39 wAA
9T WrAA ¥ AT § IR e fear
st arfge 1 forfere F 3o
a: & UWT @iFdgg BN a9 &1
AEEATFIE  HAFH qAGTET AT
afz &% &1 quagd™ faw aF 1@
FAFH ¥ AFAAT F WSHA g0 FATAT
U wATANAY AT JTEANS AgT AT
vt
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sreer  framr £ W & AT GaAr
A ooft wewm @@ oS oF §
grafer fafeer & fog sfe &
FHT W WA 9% oF & fgma &
ATHIT SR AT W 5T W@ &
TG TR # o v & oaww
o FWA W1 vafa &T W@ g d
wedl ¥ fawd are whifae fa &
| | AT FF F AL ST AT |
THET W ATO-ATE ®ATHI &Et ¥
gt #1 awg fafme #< foor wmn
wifze arff anfior &=t & wi oW
TRl e fom @9 | wee g
o @3 & osiweveEr § mEveat
R HWETE "HER f 9w

T wfEge |

fem o fawa T qEEET
 wafer  fmr & oEuwer
FTOAN FT Ao awE mE g | R
#1 80 wfowa wwatdr  aret §
g ATiw adl F W qS
qexladl % AT-ATG R gIR WiaTet
e g A # Ffaww  Svew

femer =t st =ifem o
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gfzadt g5 § Fro ardyor
AT { TIOT F AT 0TI E
ghoarr, wmifeerdr o Fre? ad
#t afeFat a1 exAt q w9 oy
Prafes feo s 28 & 1 Fra-afyai
W grr 539 & wrqg F FeEr &
foratr aar sy T qrafaw Fard
WoAmar oOf A F 0 AU gE §
fr @Igor, o AR FAGHER W
forere afeeass  afgaet sy afmeyor
L 3T Fraafeat # fger fear
wF AfF F TR qFF T T@ET
9T FT WH | Arg Aqfgad afe
EFTRATE AT wear SEdr & ar
LA 1 S S 1 ] g
wg@t & a7 | frares e wEgn
qameg At = "wre fritg erm &0
ot F wor wedr g

FfT Frarr wre & o feamt
% fao agr & waarwidl  wTER
g o @@ ¥ qe wiy fram @
wfrwfaal @ AMEEr F R
& oET g7 wGfzar ar, agT
TEATH AT AR AGHT T FW
7id famamr 4 fraet ¥ faaha
we frowo | qi7 93AW & OATRT FOR
HAME Y AT FUT AR T AR
AAAT TREC TE | AT TR AL
grer #afye Fofedt ov ower WAW
ggwe § gwq o e we f'g
rT F 1 ulgT R EW oqmA W
g wiAr 9T W dgrdars At
F agda frees w2 wAAE Wl
FMfa0 |

o 3T F oqear § B AT
qre AT HfgwEl H@R F33 99
& afr A wrEw  oowg WA
% it gxdy £ gfr IAR wdew
5 afr ofr frost &0 T AT AT WET-
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#fgq UeEvRr AT g e § T903
TR RFATHH TP fFreaw @y em
FF RgWEE g F aww G |

T oo & g ¥ wamfgw
sl & wramw R gegae ®
WA A gRdT w g )

SHRI R. MOHANARANGAM: Mr. Vice-
Chairman, Sir, here we are debating on the
President's Address. We all come here to
discuss the President's Address, , what he has
said and what he has failed to say. It is a very
important matter. I also spoke just now on the
floor of the House. If I wanted to hand over
what I have spoken here, I could have got it
typed out neatly and I could have handed it
over to Mr. Agarwal, who would have
included it in the proceedings.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): As in the
American Senate.

SHRI R. MOHANARANGAM: But we are
here to discuss, and the Ministers should be
here to listen to what we are saying. Then
only the discussion wiH be colourful.

THE VICE-CHAIRMAN (SHRI R
RAMAKRISHNAN): Mr. Kalp Nai Rai is
here.

SHRI R. MOHANARANGAM: I know Mr.
Kalp Nath Rai is here. But totally We are 20
to 25 Members here and on the Treasury
Benches, . only half a dozen persons are there.
{Interruptions)

SHRI V. GOPALSAMY; Sir, I want to
know whether the Cabinet Ministers are
coming by bullock-cart or by "padayatra".
You sent word about 10 to 15 minutes back.
(Interruptions).

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Let me hear him. Mr.
Parliamentary ~ Affairs Minister,
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[Shri R. Ramakrishnan]
Two

deEr d awm & fafa%er, mw 39
i ¥ AqrEa |

or

three times

honourable Members have raised this
question

qgFia w19 f@amw § wvr Har
(+fr wEaAT T@) : W AT T F
gt & @4 g qie s fmar &0
TH WWG WATR WAr St qgT WiN
F2 W, SW W ¥ waw 2
w1 A fafae agl B gE ™
g s iagw <@ &
SO OWET SfF AT TnE ETEr &
WY qTET WEWA B FAAT FL

FUAWERS (] WITo THWIA)

frees wotwma w7 wET 2
Hon. Members, the Minister of Parliamentai
Affairs has given an explanation. No doubt,
with due respect to the hon'ble Prime Minister
in the other House are there, but still the
Cabinet Minister should have come here.
Anyway, he will attend to it now. It is not
exactly correct. The reason is not a valid
one....

oft WM wWE AT (IE
gaw) : wrav g2 & fad wewr ww
1 & daAz fafwm am ST &0

SHRI V. GOPALSAMY: Nearly ten
Members whose names have been given by
the ruling party's High Command, have
boycotted this House and have absented
themselves. Even th® mover and the seconder
are not to be seen here.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Hon. Members, T share the
concern of the Hon. House. I have been present
since morning and this question has been raised
three , or four times. It is with a sense of I
propriety and duty that I will have to tell the
Parliamentary Affairs Minister that this House
should not be ignor-

ed and at least one Cabinet Minister should
foe present here at all times. This may be
taken as a ruling from the Chair.

SHRI V. GOPALSAMY: Even if the
Prime Minister makes a statement or
intervention in the debate in the other
House, that does not mean that)---------------

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): All right, I have given a
ruling and I hope it will be respected.

Now, I call Dr. Sankata Prasad. Absent.
Next, Shri Asad Madni, Absent. Then Shri
Shanti Tyagi. Not here. Then, Shri Ram Pujan
Patel, also not here. Now, that exhausts the
entire list of the ruling party. All of them are
absent: Now the entire floor is open for the
Opposition. You have silenced the Treasury
Benches. Now Shri Jaswant Singh.

SHRI JASWANT SINGH (Rajas- I than): Mr.
Vice-Chairman, it is a tilled and listless debate.
The Chair has just observed and we appreciate,
and would like to underline the Chair's concern.
We appreciate that the Prime Minister is replying
to the debate in the other House. But that is a
separate debate that is taking place, that is in
progress in the other House. The attendance in
this House the absence of any member from the
Cabinet to protect the government and to record
what the Members of this House have * to say, to
my mind, is reflective of the tiredness and the
listlessness not merely of the debate but of the
entire Presidential Address.

SHRI SHRIDHAR WASUDEO DHABE
(Maharashtra); Even the proposer and the
seconder are absent.

SHRI JASWANT SINGH: It was with a
great deal of attention that one heard the
Address, with a great deal of care that I have
read the Speech. It is significant that it is 1984
to which this particular Address refers as  the
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year is Orwellic 1 in more ways than one. A
study of his particular Address exemplifies
double-think, it exemplifies everything tl at
Orwell spoke of in the Context cf 1984. As the
ruling party members v.-ere not present when
called, I do hope that you, Mr. Vice-Chairman,
woulc be a bit more indulgent about tie
Opposition and the time allocated tc them. The
question of double-think tnd double-talk is ex-
emplified by this particular Address. I would
like to start by talking of the economic statisti :s
in paragraph 7 of this particular A -dress. It is
mentioned that the growth rate of GNP this year
is expected to be 6 to 7 per cent as compared wi
h only 1.8 per cent in 1982-83. In the first four
years of the Sixth Plan, the average rate of
growth in GNP vill be 54 per cent. The
question will be best answered by me if you
perm:t me to counter this particular statistii
'and the basis of arrival at these statistics, I
would say that in this whol i maze of double-
talk and double-think and the statistical
obfuscation of i hat the actual state of the nation
is, he point of GNP best explains all. Let me
attempt to answer it by saying that the high
growth rate for the first four years of the Plan is
largely illusory because the base year that has
been chosen, that is, 1979-80, was abnormally
depressed. The growth rate in that base year
was minus 1.2 per cent. In a predominantly /
gricultural economy that we are, dependent on
the monsoon, the agricultural economy itself is
influenced by a three-year weather cycle. The
appropriate way of working out the rates of
growth over long periods would thi refore be a
comparison of the average level in a three-year
period. On that basis, it is my submission, Sir,
that the compound rate of growth ir the first
four years of the Sixth Plan works out to 3.55
per cent against the long term trend of 3.61 per
cent. Jn "fact, that would prove that, as against
the assertion made here, as igainst the assertion
. which says that there is growth and there is
acceleration in growth, it is not so. Now, the e
is yet another factor which has b* en brought
out and
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pointed out by Dr. Malcolm Adiseshiah. If
you were to combine this particular aspect
with the growth in population, you wiH see
that there is a larger growth in population than
what was assumed. The 1981 census has since
been released. It reveals that there is a large;
growth in population than was earlier assumed
in the Sixth Plan and, after making
adjustments for the data, for the officially
reported undercount-of our population, as on
1st March 1981, it has been estimated that our
population stands at 697 millions.

DR. MALCOLM S. ADISESHIAH
(Nominated): Sfr since I have been quoted by
Mr. Jaswant Singh, I would like to clarify. I
said that if you take the five years from 1979-
80 of minus 5 per cent up to this year, you
will get the average of three per cent whereas
population growth was 2.2 per cent, giving us
a very little margin of 0.8 per cent to live on.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Very good. Yes, Mr.
Jaswant Singh you please proceed.

SHRI JASWANT SINGH: I absolutely
defer to my eminent colleague. I am not an
economist. But it is by participation of
Members like Dr Malcolm Adiseshiah that I
am enlightened and I do learn and I did learn.
But the point that has bee, made by both of us
still remains the same and the point is that jn
the statistical obfuscation by making 1979-80
as the base year, when it was absolutely
depressed, when it was absolutely a depressed
year, if you take into account the claim, the
assertion being made here that the growth rate
has accelerated, you will find that it has not
accelerated, that the growth rate actually
shows a decline. Also, if you take into account
the factor of population growth, which has
exceeded the Sixth Five Year Plan estimates,
then the margin between the growth rate and
the population growh rate is so narrow that all
our calculations, all our assertions, all our
claims ot well-being of the people and the
progress of the country are nullified.
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[Shri Jaswant Singh]

Then, Sir, Tne next thing is an admission in
the speech itself about inflation. There is an
admission here that currently the inflation in
the country has been at the rate of 10.4 per
cent. I would like to link this factor of
inflation with the question of consumption.

THE VICE-CHAIRMAN
RAMAKRISHNAN): Now, a
Minister has come.

(SHRI R.
Cabinet

SHRI SHRIDHAR WASUDEO DHABE:
Sir, your ruling has been implemented.

THE VICE-CHAIRMAN
RAMAKRISHNAN):
Singh, you proceed.

(SHRI R.
Yes; Mr. Jaswant

SHRI JASWANT SINGH: Sir, I was on the
point of inflation and I was attempting to
relate inflation to con-sumpion. I would be
very happy if there is anything which does
not make economic sense and if I make any
mis-. take in my statistics, 1 would really
welcome and intervention by Dr. Malcolm
Adiseshiah. Now  currently, there is an
admission 5 P. M. in the speech itself that in-

flation is at 10.4 per* cent. [ would like
to  relate this inflation  to consumption
expenditure. In 1982-83, the average per capita

per month consumption expenditure was Rs.
126. Taking a very favourable build-up on that
consumption expenditure of 1982-83 as the base,
in 1983-84 the consumption expenditure would
be around Rs. 150. Having established
this, I would like to relate it to the distribution
pattern of our consumption expenditure. Now, |
can do no better than once again read out some
figures about distribution pattern of this con-
sumption expenditure.

The distribution pattern of private
consumption expenditure used by the
Planning Commission relates to 1977-78 —
32nd round of the National Sample Survey,
and that is the latest available. The top 10 per
cent of the people claim 25.6 per cent of
the consumption in
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rural areas and 27.5 per cent in urban areas. At
the same time, the bottom 10 per cent of the
people have to  be content with just 3.7 per eent
of consumable supplies in rural areas and 3.4 per
cent in urban areas. Now, this is the position
today. This cannot be dis- p puted. You cannot
confuse it with any kind of statistics. ~ And this
is despite the fact thatthere are some very
strange computations currently taking place
showing several people to have crossed the
poverty line, which is mv next point, because,
after all, this whole exercise in claiming that the
economy is on the move, that the country isen ,
the move, is meant to convey to us as to how
many of the poorest of the poor are being
benefited by this process. In this process, an
exercise is being conducted by the present
Government with the poverty line that so many
millions have crossed that mythical Jine in the
last two years. I do not want to go, into the
question of the method of determination to
establish poverty line,  whether it is to be on
the daily consumption of the calorific
value, food, etc. I would, however, like to
once again refute the assertions made in the
Presidential Address by some figures.

In the matter of estimating the number of
persons above and below the poverty line we
should be very careful, is not merely a
statistical exercise. We have to bring a great
deal of compassion in determining as to what
is the poverty line and what is not the poverty
line. The figures of the Government of India
themselves say that during the period 1972-74,
51.5 per cent of India's population was
officially estimated to be living below the-
poverty line; more than half the population of
the country was officially adimitted to be
living below the poverty line. In 1977-78 the
ratio was assessed to be slightly lower, at 48.1
per cent. In about five years the ratio had
declined by about 3 per cent. In 1979-80 the
original estimate was 48.4 per cent in the Sixth
Plan document. That is Governments own
document. However, the Mid-Term Appraisal
of the Sixth Five Year Plan, besides revising
the
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1979-80 figures upwards to 51.5 per cent
claimed tha in the first two yaars of the Plan the
>o\erty ratio had been brought down tc 41.5 per
cent, or by 10 per cent. Tl is is the claim.
That has been reitera.ed jn various forums and on
the floo  of this House as indeed in the othfr
House. It is reflective to me, Sir, is I started by
saying, « of the Orwellian tendency of the Gov-
ernment to dou ole-think and double-talk. If
poverty could be reduced by 10 percentage in
two years, as is claimed, it would represent to
me, asindeed it should epresent to the whole
of the House ano the country  a major and
drastic modification of a 30-year trend. At this
rate, if similar claims continue to be made,
we would certainly be abolishing poverty in
the near future. That however is  not
reflecting itself n any kind of trends existing
within tlie country. One more example of our
government's  Orwellian double thin; and
double talk is about the LM.F loan. A claim
is made that on account of prudent
management of >conomy, we are not drawing
the last 11 billion tranche of the I.M.F, loan.
Simultaneously somewhat fallacious and, to
my mind, some unnecessary, addition is
made that it is the government's hope that this
money wiH now be available for tha other
developing- countries. With-out getting into
that extraneous aspect, let us examine the facts as
they stund. In the last 3 years, the balance of
payment situation has witnessed a deficit of 5800
crores, declining to 5500 crores and thou-fh
the official figures ior the current year are not
available, it is going to be in the region of 5000
crores. Now, v/here has been the dramatic
improvement in the balance of payment
situation to warrant a claim that it is on
account of efficient management of  >ur
economy /and of our external debt situation that
we are not drawing on lhe last tranche of the
IM.F, loan? 1Isubmit, Sir, that the decision
is political, the decision is not governed by
sound economic considerations and if there are
economic consideration tha:; have governed it, it
is the fact that beginning from 1985, the debt
servicin ratio that the nation

/1 MAR. 1984 ]

on President's Address 322

will have to contend with is going to be so
uncomfortable that no amount of statistical
obfuscation will then :ome to our rescue. By
voluntarily not taking the last tranche of 1.1
billion, all that we have done is to slightly
modify the load that this country will have to
bear starting from next year onwards.  This
speech that is made at the beginning of the year

by the President represents not just an
articulation by the Government and the
Cabinet of the state of the nation, but is also

intended to convey to the nation as to what the
country has achieved in the last year and where
we are heading in the coming year. I submit
that as far as the aspect of the IMF loan is con-
cerned, it would have been more correct
it would have been even more honest and it
would  definitely have carried much
greater  conviction amonfist our people that
it is' on account of an enhancing of the debt
servicing ratio that we visualise, that we
anticipate in 1985 that we are now voluntarily not
taking it. ~As against this, to make the kind of
claim that has been made in the speech, again
examplifies the Orwellian 1984 double think and
double talk. I would submit that one additional
factor which has governed our decision about
not taking the last tranche of the IMF loan is that'
the IMF was strongly suggesting as a factor of
the management of the economy and that they
would have insisted upon * cut-down on
subsidies  and various other aspects. There
would then hve been interference by the IMF
even in our budget-making exercises. It does
not jredound to the Government's
disadvantage if the Government had said that
it is on account of the IMF's suggestions
about conditionally that we are now voluntarily
not taking the last tranche. The country would
have understood and w* i  would ' have
understood. As against that, to put across to
us the wholly dubious and wholly
unconvincing arguments as to yhy the last
tranche of the IMF loan is not being taken is, to

m, mind, an example of how the Government
is  attempting to  play politics with
economy. (Tiw, Belt rings) I understand the

Bell, Sir.
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[Shri Jaswant Singh]

I shall not dwell any longer on the economic
aspects of the presidential Address. 1 wiH
devote a little time, by your indulgence, to
the consideration of the national and, time

permitting, to a consideration of our security
environment, NOW the internal situation in
the country. Ifone  were  to chart out

1983 and what the nation has seen in
1983, the pegs around which the political
map of India would be drawn will be
Assam—the holocaust and carnage in Assam;
it would include Punjab and the dithering that
we are witnessing in Punjab today; it would
include the political chicanery that the ruling
party demonstrates jn States like Karnataka
and Andhra Pradesh. It would include in it,
Sir, the kind of blatant cynicism and playing
with the people's sentiments purely on account
of the faith to whi?h they  subscribe, that
Jammu and Kashmir represents. And
all this saddens me. I would, therefore, like
to say something about  the internal situation.
This would certainly also include a
breaking away of the very molecular strength
of this nation. The cellular strength  of this
nation, a nation which is as vivid, as
diverse, as beautiful as the diversity of its
people, is attempted to be put together into
the personality of an individual. We have
for*—long lived with the manifestation of
the ruling party which has  deliberately
obliterated the difference between nation

and State. It no longer understands what the
difference is between State and Gov-
ernment. And it is no longer able to

distinguish between = government and party.
It is up to them what thev do within their
party. If they wish to equate their party
with the personality of a particular individual,
it is their look-out. It is not my look-out. But

it certainly becomes my look-out when they
begin to assume to equate the nation fo an
individual. The history of this nation is ridden
with examples where attempts have been
m:>de to equate thig nation with an individual.
That is the fundamental flaw in this
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Government's  thinking. It is  because
of this fundamental flaw that they look
at every issue that confronts us through
a haze of electoral advantage. And
when you look at every issue that con

fronts the country through the haze
of electoral advantage, you will al
ways be ad hoc, you will aever s”ek

solutions which are for the nation, you
will never move beyond tomorrow, if
not today. I submit that I have, on

several  occasions, spoken at length
about Assam. This present is not an
occasion to go in detail about that
state except to correct one factual
doubletalk.  There is an  assumption
made here about the functioning of
the tribunals in Assam. There is - a

from Assam who
House. This is a

very eminent Member
is present in this

factual error. The tribunals in Assam
were supposed to start functioning in
October, 1983. They could iot stnrt.
They were supposed to have started
earlier.  Earlier  the  assumption  was
that the tribunals Would be funcjion-
ing in much larger numbers. Now, '

there is a claim made that six tribunals

have started functioning. There is no
appellate  tribunal  yet. It is my
knowledge as indeed it is in the
knowledge of many that 'a number of
Justices who had been called to func
tion with these tribunals sat idle in
Gauhati  circuit house without a job.

I would like to caution the Government

about Assam because Assam has al
ready suffered. 1 would like to caution
the Government about Punjab. I would
like to caution the Government about
Jammu and  Kashmir.  Rumours are
rife, Sir, that in certain

Army formations, leave has been cancelled.
Please handle very carefully this whole
structure of the nation. If you are intending to
take any action in Punjab, do not get misled
merely by your own pre-occupation with the
device alone. If tomorrow you are soing to
declare internal emergency in Punjab, do not
get misled that in the declaration of the
emergency itself you have found a solution. If
the two Houses of Parliament have requested
you to act firmly, to act decisively, it is not a
request that has been made ito the Government
to act arbitrarily-
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Be very careful because you are playing with
the fabric ol the nation, you are today enjoined
with the responsibility of not nerely your
governance and preserving yourselves in
power, but you are dso enjoined with the
responsibility tl-at the future generations of
India v ill continue to be able to call
themselves Indians. Otherwise, it will be a
wry empty satisfaction that you wiH h ive.
You may have a party. But the party, whether
they are of the ruling party or of the oppo-
sition, and in t sis I am “including my party,
will have a very empty satisfaction if the
nation is not there and if the political parties
continue to operate in a vacuum. (7Time Bell
rings). 1 do not have tht time, Sir. You have
been most indulgent to me. I will take only
one more ninute to talk about the security
environment.

Sir, very repeatedly statements have been
made both by the Prime Minister and certain ot
ter members of the ruling party, w -o are
supposed to be privy to what i: happening in
the ruling party, which cannot be taken lightly.
It is nobody's case that if the nation is
endangered and if the security environment is
bad, that the nation should not be prepared.
That is nobody's case. I i ,'ould, however, like
to once again cairion the Government that if
you cry v/olf too often, and that too by as
responsible a person as the Prime Minister,
about the threats to the security of ihe country,
then the very purpose of warning the nation, of
getting the nation to stand up and rise ' and take
note oi the dangers that face us, that purpose
will be lost because you would have devalued
the means. The present’ Government is known
for having devalued all systems. There are still
some means left to us as a*na-tion and political
functionaries, it is my appeal to you, do not
now devalue the means also. (Time Bell
rings).

Now, one final suggestion to the Gov-
ernment. Please do not malign the military and
I - i-ould take the specific example of the
espionage case. Following upon the espionage
case, responsible statemt nts were made from
the Treasury Be nches that in order to

[1 MAR. 1984 ]

on President's Address 326

prevent an, future espionage, the Government
was going to debar service officers from using
service libraries. This is the most irresponsible
kind of action that you can take because by
one stroke of the brush you are painting as
black a whole generation of ex-servicemen
who have given their lives, who have given
their everything, for the country. Now you say
and you take upon yourself the responsibility
of saying that they are all debarred from
access to service libraries. Examine this very
carefully. (Time Beil rings).

Sir, the concluding sentence in the
Presidential Address is about recapturing of
the national ideals. National ideals are very
closely linked with values. I search for values
in the Government because they are enjoined
with the responsibility of governing this land.
I search for values. I look for these ideals. I
am unable to nnd them. I appeal through you,
Sir, that if we are to make a beginning, that if
we are to turn the Orwellian year 1984 into a
non-Orwellian year, please attempt to revive
those values, which you yourself talk of.
Thank you.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): There are four more
speakers. Shri V. Gopalsamy first. Then, Shri
Dhabe, Shri Ajit Kumar Sharma and ,Shri
Ghulam Rasool Matto. That will conclude the
debate, and tomorrow at 5 o'clock the Prime
Minister will reply. Yes, Shri Gopalsamy.

SHRI V. GOPALSAMY: Mr. Vice-
Chairman, Sir, I am so grateful to you for this
opportunity. Sir, I was listening with rapt
attention to the splendid speech of Mr.
Jaswant Singh. Sir, I recall tbe book written
by Salig Harrison, who prophetically titled the
Book: India; The Dangerous Decades. Of
course, we are passing through those
dangerous decades. Sir, the North-West area
is in turmoil, as well as the North-East. The
Indus valley is in flames. History will repeat
itself at times miserably. In the Sixteenth cen-
tury, many battles were fought and in the
same soil now again flames of agi-
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[Shri V. Gopalsamy]

tations, uncontrollable and unmanage-able, are
threatening the whole country. But our leaders
should not come to any hasty conclusion; like
my learned friend stated that some of the
members are compelled to give sermons and
preach sermons that India should be one
nation, of one language; one culture. Such
things are stated by responsible members, but
they should not forget the past. Our leaders
with foresight and forethought and perspective
outlook brought many kingdoms and many
nationalities under one umbrella, under one
political entity, that is, India. But we should
not forget, this is a composite State of
different  cultures, different languages,
different religions, different ethnic groups. If
you forget and if you move in the wrong
direction, then balkanisation of the country
against our wish, against my wish, will
happen. Sir, a country has been defined in
THIRUKURAL, that is the unparallel
"contribution to the human race by the
glorious civilisation of Tamil Nadu", and Rev.
Father Dr. G. U. Pope has translated couplets
0j Thiruvalluvar, and I quote one couplet
which is so relevant now. What is a country?
If has been defined by Thiruvalluvar:

URU PASIYUM OVAPINUYUM
SERUPAGHAIYUM

SERA THIYALVATHU NADU

That means—Pope translates—a country is
that which continues to be free from excessive
starvation, irremediable epide:nics, and
destructive foes. Now, I put the question
whether we are free from destructive foes.
Now we have ourselves created these -foes in-
side the country; I charge the Government; I
charge the regime which is in power. Now,
Sir, our hon. Prime Minister in her address on
the floor of the other'House just ten minutes
back stated that we are for better, relations
with Pakistan. I now put a simple question.
What about the statement of a personality that
war will come in the month of December?
Who is that personality. He is the General
Secretary of the -OViress Party; he is not an
ordinary
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man; he is Mr. Rajiv Gandhi. When the
General Secretary of the Congress Party says
that war will come in the month of December,
is it to be taken lightly? Sir, if the Prime
Minister or anybody wants to make any
statement, let them come and make a
statement

on the floor of the House. Let the Parliament
be taken into confidence. They should not go
to the public and to the streets and declare
wars. Sir, at this juncture, it will be my duty to
quote what Zia-ul-Haq some weeks back
stated in Pakistan, that India is preparing for
war in orcler to postpone elections, in order
to avoid elections,

and so, "we are afraid of India"

SHRI HAREKRUSHNA  MALLICK
(Orissa): 'India’ or 'Indira'?.... {Interruptions) .

SHRI V. GOPALSAMY: Mr. Malliek, 1
havs already told you; you don't disturb me.
Mr. Vice-Chairman, Sir, it is better to deport
Mr. Malliek to a cricket test match because his
running commentary will be useful there. (In-
terruption) Dy not disturb me. I am speaking
very seriously.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Mr. Malliek, you are
always in the habit of giving a running
commentary. When Members are making
important speeches, ir trend pf thought will go
away by some of your desperate comments.
Please refrain from this.

SHRI1 V. GOPALSAMY; The border State
of Punjab is in flames. My simple question is,
my question to the* Government which is
trying to malign the Opposition is this. Some
of the Members from that side have criticised
the Opposition that we are making political
capital out of it. I put a question directy to the
Government of India. What have you been
doing all these years from 1969 about the
issue of Chandigarh? You gave an assurance
to Punjab because Punjab, the State of Punjab,
suffered a lot during the partition days.
They
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faced an exoc us from Pakistan. Therefore,
their demand is a justifiable demand ia regard
to Chandigarh. You ga 'e an assurance. Why
have you not implemented this assurance?
You created Bhindranwale. You have not
implemented what you have assured t tern. Sir,
I am not against 'Haryana. You should form a
new capital for Haryana. It is estimated that
this wiH cost Rs. 10O crores. Earlier, you hid
calculated that it would be Rs. IO crores.
No.w, 3ue to cost escalation, Rs. one hundred
crores will be needed. What is wrong ir it?
You have spent thousands of crores of rupees
on NAM, CHOGM and the Asian Games. Ii
you form a new capital, that will generate
employment in Haryana. That wiH also give a
push to the economy. But you are not finding a
solution to t"ie problem. You may delcare
Emergency. You may declare anything. Bu'
these things will not pay you any dividends.
What Mr. Jaswant Singh hfs said should be
taken very seriousy. If you rub on the wrong
side, what will hapnen? The younger elements
could be easily instigated. Sir, the Punjab issue
is very serious. And you have failed, the
Government has failed. You ale shifting the
blame on the Opposition. The Opposition has
always been co-operative. Even nov, they are
prepared to give any sort if co-operation. You
can form peace committees. Let them have
peace marches inside Punjab. Everybody is
prepared for this.

Then comes Jammu and Kashmir. You are
playing with fire. This Government is playing
with fire. Do not take Mr. Faro)q Abdullah as
a single individual. He ‘s a symbol of our Op-
position unity. I can say, he is a symbol of
secularism. His father was a symbol ftf
secularism. If you want to destabilise Jammu
and Kashmir, if yc-u want to play mischief
with Farooq Abdullah, then, you can be rest
assured that there wi'l be reverberations of this
throughoi t The length and breadth of this
country the echo will be heard from Kashm r
to Cape Comorin.
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Sir, I was there in Jammu and Kashmir in
1980-81; not for sight-seeing but to feel the
under-current there, I had heard from so many
sections. People love them like anything,
Sheikh Abdullah and his son. Hindus, particu-
larly. I asked for their opinion. They said,
'Sheikh Abdullah, though a Muslim, is our
leader.' Now, what do you want to do? You
want to link Farooq Abdullah with som, Khan
or some Qureshi. But you should not forges
that until. 1975, Mr. Sheikh Abdullah and his
party were for plebiscite. You should hot
forget that. You are now saying what had
happened before 1975. If you dislodge Farooq
Abdullah, if you dismiss the National
Conference Government, I say, the seeds of
separation will be sown in the Kashmir valley.
You will lose Kashmir. I am not a pessimist.
But it is my duty at this juncture to warn this
Government.

Again about Sri Lanka, there ig a reference in
this President's Address, News appeared that Sri
Lanka is going to solve the. problem of Stateless
persons. This is not a concession from Sri
Lanka, they are bound to solve the problem. Sir,
Mr. J. R. Jayewardene was received here. Our
Government is soft towards him. Even now the
Prime Minister in the other House said that we
are for better relations with Sri Lanka. But you
are being hoodwinked. They are sending
emissaries to the United Kingdom, to the United
States of Amedica, to China. What for? H. is
preparing ground for confrontation with our
country, I say with full authority that he is
preparing ground for any confrontation with tMs
country. Mr. Jayewardene is buying time, he. is
engaged in buying time, That is why Mr.
Premadasa has stated the other day in
Parliament that Tamil Youths will be wiped out.
Yesterday I saw a news item also that a new
army Captain has been entrusted with the job of
wiping out Tamil youths in the name of wiping
out extremists in Jafna. This is going to happen
within three months. They are going to face
ano-. ther catastrophe, they are going to face
another  holocaust, another
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[Shri V. Gopalsamy] blood-shed. If our
women, our sisters are raped and our brothers
are killed in the streets. I do not know whether
our Government of India is again going to say
that it is an internal problem of Sri Lanka. If
India is going to say like this, we will come to
the conclusion that we are also a race in this
country, we are also second-rate citizens in
this country. Sir, when some ladies were
subjected to virginity test in London, what hue
and cry we made over here, how they revolted
ana reacted in some parts of the country, all of
us know that. lam not going to repeat what I
have said when a discussion took place in
connection with the problem of Sri Lanka, but
I warn this Government that J. R. Jaye-
warden, is planning, preparing designs
diabolically to annihilate Tamil population
there. He is 'sending emissaries to China, to
the United States and also he is planning to
have their base in Trincomalee. That is the
greatest threat to the entire Asian region. It is a
very serious problem.

I again come to India. Apart from these
problems. I want to Question whether ours is a
democratic country. Is it a democratic
country? No. Are democratic values respected
by the Government of India? No. Do the
people have fundamental rights? No. What is
happening in Assam? Sir, our police force Ls
working as an agent of this Government, in
dictatorial regimes, the army and the police
are given vw'da powers. If you find the army
or the police force misbehaving in any
country, it must be in a dictatorial regime,
nowhere else. Here is the news report which I
read in the Sunday Observer of llith February.
A professor's wife was paraded naked in the
street, and the Vice-Chancellor has reported
this matter to the Supreme Court. I quote:

"Mrs. Gandhi had addressed a

Congress(I) rally ,t 'Judges field' in Gauhati

during her Nov 11 visit During the evening

blackout called by the AASU Mrs. Promi

Bhatta" Bora was alone at home with her
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two children. Her husband Dr. N. N. Bora
was in Jorhat attending an official
conference. Eight policemen came to Mrs.
Bora's house in the Khanpara university
campus and when she refused to open the
door broke it down and searched the house.

They said they were looking for
students suspected to be hiding there.
A little later Mrs. Bora was dragged
out of her house, she says in ner
letter by the hair "

Mind you by the hair.

"."...by three officers. Her children were
kicked when they tried to intervene"....

"But worse Was to come, Mrs. Bora was
taken to Dispur police station where her
hands were tied to the window grill and she
was kicked and beaten repeatedly until she
began to bleed. This took place in the
presence of nine students and two
professors, one of whom was the dean of
the Agricultural University. They had all
been arrested earlier from the campus.

Still bleeding and now semi-conscious Mrs.
Bora was taken to an empty bus where her
gold ornaments were removed by policemen.
She was taken to several police stations and
finally to the Jhalu-kbari police thana where
she was stripped naked and pushed into a
filthy cell. She spent the rest of the night
without clothing, water or first aid. The
following morning her clothes were returned
and she was tied with a rope and takef! back
to Dispur Police station",

Ar, we living in a civilised country? Let us
imagine for a minute that lady as if she is my
mother as if she is my wife as if she is my
daughter. So the police forces in the country
are behav-
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ing brutally. Sir, on the floor of this House
when Bhagalpur Windings were "cdndemne 1,
our hon. Prime Minister came here and said
that this was a matter above party politics and
we should all cond mn it. They did not
deserve to live in a civilised society So
where are we going?

Another thin,;, when Mrs. Monika Das was
speaking she stated that some of the foreign
journalists were picturising IndU with.
coloured, glasses and giving a dark picture.
[MR. DEPVTY CHAIRMAN on the Chair

Sir this is the Blitz. This is a weekly which
once praised the Nehru family. Here il the
Independence Day Special Number here. It
shows a photograph of people competing with
dogs in eating left over meals. This is India.
You oannot give a rosy puc-ture by talking
about NAM, Asian Games, CHOGM and all
that by spending crores of rupees over Ashqgka
Hotel ox for catering facilities. Here i 1 this
country under the very nose of the Central
Government people have given blood. They
.have not donated blood; but they have sold
blood, they have sold blood to earn their bread.
This has happened in this countrj. Sir, this is
what is going on. Here I can show persons
competing with dogs in eating leftover meals
on 24-11-83. This is what this photograph
depicts. This was taken in Villivakkam in
Madras. 1 am not criticising an - political
party. But throughout Inc .a, from the
Himalayas to Cape Comoiin, starvation is
there, epidemics are there. I repeat my ques-
tion.

URUPASIYUM  OVAPINUYUM  SE-
RUPAGAIYUM SERA THIYALUA-THU
NADU—

Whether we fulfill the definition? No"
According to that we are not free from foes,
epidemics, from starvation. So this is nol a
countrj' as" "defined by Thiruvalluvar. They
have no opportunity. Tp millions and millions
of youth, millions and millions of unemployed
youth we have not given the opportunity, We
have not solved this
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problem among those unemployed youth. Due
to starvation their ability ( their capabilities
will not come to light. Sir, I remember the
famous poem by Thomas Gray. One day
Thomas Gray, the great poet, was going
through a graveyard. Ke saw one tomb and
shed tears. He said: "In this tomb a person
with the ability of Julius Caesar would have
been buried because he did not get any
opportunity and so his capability was not
brought to light". He passed to the other tomb.
He shed tears and said: "In this tomb a poet
like Milton would have been buried because
he did not get the opportunity" and so his
poetic bright-nees went unnoticed. Again he
shed tears over another tomb: "In this a
politician like Oliver Cromwell would have
been buried". And the, he stated:

"Full many a gem of
purest ray serene

The dark unfathomed
caves of ocean bear

Full many a flower is born to
blush unseen

And waste its sweetness on the
desert air."

So Thomas Gray says opportunity should
be given." You have to give the opportunity
for millions and millions of people, millions
and millions of youngsters in this country
Napolean once said: Ability is of little account
without a chance. You may have ability, you
may have capability, but unless you get the
chance, unless you get the opportunity, You
will not be able to show your ability. Perhaps
this is my last speech. I may not come back.
But the opportunity was given to me by the
party. So I was able, to a certain extent to
echo my feelings,..

I was able to echo the sentiments of my
motherland, I was able to echo the sentiments
of my people, who are living there in the
valley of the Cauvery. So it is my bounden
duty to thank my party which sent me here
and also my leader, Mr. Karunanidhi and also
our General Secretary, Mr. Arnba"
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[Shri V. Gopalsamy] zhagan and lakhs and
lakhs of cadres ol my political party. With
every sincerity and frankness I have put
certain arguments before this Government for
their perusal and consideration.

With these words, Sir, I conclude my
speech.
SHRI SHRIDHAR WASUDEO

DHABE: Mr. Deputy Chairman, Sir we are
discussing the Presidential Address is whether
the Government has succeeded in important
spheres of administration —law and order,
relief to the poor people communal harmony
and economic development. Before I go into
this question, I would like to say that the
Presidential Address is totally missing on the
most important controversy on which the
country-thinks that the Government should
have given their line of action or what they
intend to do in this matter.

Mr. Deputy Chairman, Sir, the most
important issue which has arisen in the last
two years is Centre-State relations.
Government has taken one step, of appointing
the Sarkaria Cornmisision and it will take
considerable time for final report; but, in the
meanwhile what wiH happen? Recently a con-
clave was held in Calcutta where five Chief
Ministers of important States like Bengal,
Andhra Pradesh, Karnataka, Jammu and
Kashmir and Tripura met and made certain
suggestions. Therefore, Centre-State relations,
specially, bas got importance in view of the
constitutional m background when the
Constitution says it Is a mere Union of States
arid Central authority is only created out of
evolution and so it is very essential that in
fiscal and other matters where States have to
administer, and when we are complaining
every time that States are having overdrafts, is
it not necessary for the Government or for the
Presidential Address to indicate what could be
done? Therefore, I suggeiit that on Centre-
State relations at least the Government
should
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come out with what is their thinking on this
and it may direct the Sarkaria Commission to
give an interim report so that some
conventions can be built and the atmosphere,
which is surcharged on the issue of Centre-
State relations, is defused. Otherwise, confron-
tation on the question of Centre-State relations
will be a further disaster, in addition to what
has happened in Punjab and Haryana or other
places. If Centre-State relations are in con-
frontation, the whole constitutional fabric will
come to an end and there will be disturbances.

In this connection, my friend from Bengal
has said about the role of the institution of
Governor. Under article 155 of the
Constitution, the Governor is appointed by the
President, obviously on the recommendation
of the Central Government under article 74.
Therefore, when the Governor is appointed to
a particular State, is he an agent of the Central
Government to spy or monitor and inform
about the activities of the State Government
or, is he in liaison with them to maintain
harmonious relations between the State and the
Centre and help them to solve the questions
which arise between the Centre and the State?
Unfortunately, as my friend has rightly pointed
out in his speech quoting Pandit Nehru from
the Constituent Assembly proceedings—m
which I was going to quote—-it is essential
that the Governor to be appointed should be
acceptable tb the Provincial Government. But
today the tendency is increasing that there is
no consultation even, when we have got one
power party in the Centre, the ruling power,
and different parties in power in different
States, is it not essential in the circumstances?
I should like to know from the Prime Minister
when she replies whether any consultation was
made with the Bengal Government and others
before appointing the Governors in those
States. If that is not 0, as Pt. Jawaharlal Nehru
had said, "we wiH further be on the brink of
disaster. The Centre-State relations
contemplate tha't the State Governments will
not be ruled always by the same party as at
the
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Centre. Therefor-, Mr. Deputy Chairman, my
submissk n is that on this very vital aspect it bi
>oks no delay. ~ We should net have done
what we have done in Punjab tnd Haryana. If
we had not delayed a decision which was taken
over 10 years back and  the Prime
Minister's award was implemented giving
Chandigarh to Punjab and those two areas -o
Haryana, this problem would not have arisen.
Reference has been m ide in para 19 about the
Punjab situation, that the Punjab situation is
going from bad to worse, and peace should
be restored. There was a debate on it and it
was stated by the ruling  party = Members
that strict action must be taken, law must be
enforced. Merely by enforcing the law  and
order machinery, the police machinery, this
problem cannot be solved. It will
aggravate the situation. It will not lead t> i a
solution which you desire. And thr
Opposition parties have made it cle .r that
they are ready to give all coopt ration i, this
matter. It is difficult for the people to under-
stand Central Go (‘ernment  policy. In
my State, ] am facing the same problem.
When in Maharashtra and in Karnataka
and at the Centre there was Government of the
same party, the problem of Belgaum and
the border areas was not  solved. When
the Punjab Government and the Haryana
Government belong to the same party which is
the ruling party at the Centre, why is it not
possible to solve this issue? You got
mandate from  the people for five j ears.
You formed the Government. Why could you
not call them and solve t when the same party
is ruling at the three places? I think it is a
total fail ire of'the Central Government that
they could not solve this question. Thej
cannot  blame  the Opposition for non-
cooperation. The Chief Ministers were
certainly appointed at the instance of the
Centre. They were appointed leaders of the
Congress Party and the Congress Chief
Ministers. Unfortunately, the position had
come to such a pass hat they had to dismiss
their own Government and have President's
Rule in Punjab.

Therefore, Sir, apart from article 25 of the
Constitu ion and its implications
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which I do not want to go into because there is
no time, my suggestion  and appeal to the
Prime Minister is that when the two Chief
Ministers are of the same party, solution must
be found not in a political sense but about the
implementation of the award. If achange
is to be made, why should the Government put
the  condition that Punjab and Haryana must
agree and all opposition parties must agree?
Then the award will not be  implemented.
When a reference for an award was made to
the Prime Minister, it was agreed by the
parties that they would abide by the award.
Therefore, now it is too late to say that
consensus of everybody should be taken.
Nowhere, in my State or in Karnataka or in
Punjab or in Haryana, consensus is going to
be there on all problems and agreements.
Therefore, people are getting an impression
that this is being done only for the party interest.
Delay is being made because they want to have
some political advantage out ° the situation.
If that is so, I think, Sir, they are playing with
fire when it is a border State. In such a border
State they should be very careful. Punjab,
Haryana and Jammu and Kashmir are very
vital parts of  our country with which our
security interests are involved. What is the use
of condemning the Chief Minister  of Jammu
and Kashmir day and night, every time, that
he is not loyal, that he is in league with others,
that he is in league with Pakistani people? He
has been duly elected Chief Minister, a respected
person and citizen of this country. Is it
necessary that every time you should try to hit
the person who is the Chief Minister and chief of
a border State? All over the conclave and
everywhere else his speeches have created
confidence, and he has shown that he is like any
other citizen. He is a loyal citizen of India. 1
think, Sir, in this whole process party interest
and the Government interest should not be
mingled with. Unfortunately in
Kashmir the political party  interests and the
Central Government interests are mingled with,
and, therefore, these contradictions are coming
up. The party in the Kashmir valley is
en-
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[Shri Shridhar Wasudeo Dhabe] coiiraged to
make any statements which will provoke and
will "ot be in  the interest of our country.

Sir, two other points, I have to say, and we
have got ample time at our disposal. We are
not allowed to speak. Only one person has
spoken.

MR. DEPUTY CHAIRMAN; There are
many more speakers.

SHRI SHRIDHAR WASUDEO DHABE:
It is most unfortunate that the rule is not
followed. Two members or three members
from some other parties speak but we are nqt
given even a rotation chance. We are recog-
nised. You should see that our interest is
protected.

MR. DEPUTY CHAIRMAN; Now
conclude. I think you have said most oi the
points.

SHRI SHRIDHAR WASUDEO DHABE: I
have got two more points, and I will finish. I
know it is 6 o'clock, and you are also tired.

MR. DEPUTY CHAIRMAN: That is the
whole difficulty.

SHRI SHRIDHAR WASUDEO DHABE:
We sit late. What can we do? You have
announced that we should sit till the debate is
over. Two other points, I want to mention.

About administration of justice there is no
reference in this Address. The Supreme Court
has got more than 1 lakh cases pending. I do
not agree with the view expressed by other
Members in this House that transfer of Judges
wiH improve the administration oi justice. I
find that transfer of Judges will make them
subservient to the Law Minister and others.
They may go to him and executive and try to
cancel transfer orders.

The real problem before the people . is-
decentralisation of judiciary. Under article 130
ot the Constitution of India
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it has been provided that the Supreme Court
should have more Benches sitting in different
parts of the country. On decision of civil
appeals and criminal appeals the law has
already been settled. Huge arrears are there. In
the Consultative Committee meeting this
question came up. It appeared in the Press that
decentralisation of the judiciary at the highest
level is very essential to have cheap justice to
the people. Thus article 130, should be
implemented, and Benches should be
established at different places. As regards the
Benches, Sir, I am coming from Nagpur. I
have got the experience of the Bench of the
High Court, and it works very well. There is
nothing wrong in the Supreme Court sitting at
different places and deciding civil and
criminal appeals. I do not think it will impair
the administration of justice. I find it will
facilitate expenditious disposal of cases.

In this Address it has been stated in para 11
about vigorous implementation of the 20-Point
Programme that emphasis on anti-poverty
measures is transforming the condition of the
rural poor. Sir, the whole statement is
hypocritical. I will say on this point that the
statement made here is not correct. Only in the
morning we have been given a statement in
reply to question No. 62 about the
performance of the different States about "the
20-Point Economic Programme. You wiH
find, Sir, in Madhya Pradesh the surplus land
allotment is 26 per cent and in Kerala it is 24.3
per cent. About bonded labour, in Karnataka it
is 20-2 per cent, and in Kerala it is 17.1 per
cent. Then, one of the most important
programmes in the 20-Point economic
programme—I raised it in the morning also—
is construction of houses for the rural poor and
allotment of house sites. The achievement in
this programme in Haryana ig 13.9 pe, cent
Punjab, 4.9 per cent; Karnataka, 44.7 per cent.
Tamil Nadu has certainly excelled in
performance; the achiever ment in regard to
allotment of Fiouse sites is 380 per cent. I find
from those figures that Andhra Pradesh and
Tamil Nadu, which are run by the Opposition
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Parties, have go- a much better performance in
the natter of implementation of the 20-Point
economic programme. Commenting on this, a
report in a national newspaper says—I quote:

"The latest Planning Commission study
on the i“rime Minister's so-called revised
20-point programme to ameliorate he
condition of the poorest of the poor makes
it clear that its implementation has been ex-
tremely slack. In effect, it is being virtually
ignored despite the pressure on the
authorrties to give it priority."

This is the report in the national
newspaper in January.

"The all-India performance report is for
November, 1983 and has not been given
publicity for obvious reasons since if shows
that the targets set for al except two of the
20 points have fallen woefully short, some
by more han 80 per cent."

The only programme which they have
completed is the tree plantation programme;
there the achievement is 10O per cent.

"The most glaringly shoddy performance
is in the case ( of bonded labour, where he
target set for the release of 26.8 million
between April and November 1983, has
been achieved to th:; extent of only 26.9 per
cent or ".75 million bonded labourers.

"But the poorest implementation is on the
point for providing houses for the
economically weak sections. Set a target of
building a nominal 400,500 houses in
April—November 1983, all over the
country, the actual achievement hhS been
only 55,000 or
a meagre 13.6 per cent.

A similar story is told of the assistance
given for construction of houses for the
poor. Against the target of 556,000 houses
to be assisted in the period, only 1 11,000 or
29 per cent were actually helped, even
though
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637,000 of the targeted 874,000 house sites
(or 71.7 per cent) were provided."

Therefore, Sir, to say that the 20-point
economic programme has been very
successful is not correct.

As regards the other matter to which a
reference has been made in the President's
Address, about the steps being taken to
contain inflation, I find that not much has
been done even on that front. In this
connection, I would like to point out that the
Economic Survey at pages 33 and 34 says:

"The increase in the wholesale price
index during 1982-83, though modest, was
the result of the increase in the prices of
certain seasonal items such as cereals,
fruits, vegetables, eggs, fish, meat, oilseeds
and tea. In addition, there were increases in
a number of administered, price such as
coal, electricity, cement, iron and steel and
ferro alloys, with the increase in prices
ranging from 9.4 per cent to 19.2 per cent."

Therefore, in the last year and this year, the
prices have increased by 25 per cent. Here we
find that the prices which are administered by
the Government have increased by 9.4 per
cent to 19.2 per cent. Therefore, to say that
inflation has been contained is not correct. On
the other hand, inflation has increased. The
increase in the consumer price index will
show that.

In April 1980, it was 375.In 6
P.M.
1980 it was 390, in 1981 441 in 1982 475, in
April 1983 509 and in December 1983 539.
Now fou, instalments of DA to the Central
Government employees have fallen due and
have not been paid. All this clearly shows that
the prices are increasing and there is no
attempt to contain the prices. Therefore, when
the prices are going up, the Government's
stand, the Govemirent's claim, that production
has gone up, is completely wrong and is
bogus, because, if production
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[Shri Shridhar Wasudeo Dhabe] has gone
up of the essential commodities, then prices
would go down, they will not go up. To say,
therefore, that production is very good, is not
correct.

Lastly, the whole idea of planning and
administration of the Government is to give
relief to' the poor people and to raise their
standard of living. Unfortunate” the standard
of living of our people, though we claim and
are proud that it is going up, thai the poorest
people are getting relief, has, in fact, not
shown any improvement. A report has been
published by the Government known as the
"Pocket Book df Labour Statistics 1983" at
page 113 it gives the range of minimum wages
of the lowest daily paid unskilled worker jn
1982. What do you fine? The State from which
I come, Maha-rashtra, pays Rs. 1.37 as the
lowest-wage, in Madhya Pradesh it is Rs. 1.25
per day, in Kerala Rs. 1.50, in UP Rs. 3.00.
With today's prices the real value of the rupee
is only 12 paise. Accordingly, the daily wages
of the poorest man in the country works out
thus to 10 paise io th, real sense. Therefore, we
cannot be satisfied—it is not a question of one
party or other—that we have made progress.
The question is of increasing the standard of
living of the people. In that respect we are a
total failure. Therefore, it is necessary that we
change the whole planning process and see
that the poorest of the poor get relief. But in
that respect there is no direction given by the
President in this Address and therefore, this
Address is disappointing.

SHRI GHULAM RASOOL MATTO
(Jammu and Kashmir): Mr. Deputy Chairman,
I thank you very much for giving me an
opportunity to speak on the President's
Address. Although I will be speaking to an
almost empty House, all the same it is my duty
because I have been sent by a party to
Parliament to make our observations. I have
read tbe Speech of the President and two
things have impressed me terribly. I quote >—
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One: "At the recent meeting of the
National Integration Council there was a
heartening consensus, cutting across
differences a political outlook and ideology,
that the fabric of national unity must be
sterengthened and the sense of national
unity and progress."

Second: "Honble Members, the Republic
is passing through a period of stress.
Important national tasks require steadfast
devotion on the part of its public servants
and peoples representatives. We must give
more to the nation than we take from it. A
rededication to national ideals is needed so
that all of us may give of our best to the
cause ot national unity and progress."

These two observations made by the President
in his Speech have impressed me the mosti
There is a reason for that, Sir. I stand here
before you, Sir, as a humble follower of the
late Sheikh Muhammad Abdullah. From the
year 1938, when we converted our party into
the National Conference, my house was
attacked eight times and arson was committed
in my house three times. It was not committed
by any Hindu or Sikh, but it was committed by
the Muslim Leaguers. With this ejrptrience, it
is but natural for me to impressed Dy these
two observations made by the President and
that is why I am mentioning this. We the
people of Kashmir have cast our lot with India
simply because of the ideals that our great
leaders cherished. Having aid that, I" would
now come to the observations made by the
President In his Speech.

The President has stated that our production
of foodgrains this year is likely to be 142
million tonnes, as compared to the actual
production of 128 million tonnes last year. I
have seen the Mid-Term Review and I find
that as far back as 1978-79, our planners had
fixed the Sixth Plan target at 154 million
tonnes. Now, if we are achieving 142 million
tonnes, compared to last year, it may be all
right.
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But, compared tc the targeted figure
in the formulations of the Sixth Plan,
it is far below that, Similar is the
case in respect of electricity genera-
tion about whick the Presidenty has
made g mention, OQur Plan target for
1980—85 was 191 hillion kw. hours and
the best that we are likely to achieve
this year is 170 billiion kw hours, With
regard to coal production also, our
Sixth Plan, as far back as 1979, pro-
jected a productior figure of 165 milifon
tonnes and we have achieved only 154
million  tonnes. So, obviously, yon
will appreciate thet though the achieve-
ments are landable. they fall fay short
of otir original estimates which we had
made gix or seven years back. We had
stipulated in the year 1979 an average
expor{ rate of 7 per cent whereas we
are only achieving a four per cent
growth rate. So, what we have to do
is that we have to work very hard s0
that we not onl- surpass the Sixth
Plan targets. bul picpare ourselves
to achieve the Seventh Plan targels
also, and this fuctor must be taken
intp consideration

In this connection  Sir, 1 would like
to poirt out. that we bhad eslimated an
industrial growth rate of eight to nine
per cent and va boaszting that we

w'h rate of 4.5 per
As ! have said, we

will nehie

cent this year

have o work hard and ooly when we
work hard, W vouls }\r- ahla {0
achieve o© t = Wi bring our
eountry to the le-e! gf the ather conn-
trlas which ! 1

generation, T wo il k=2 to point out
that Jar v and Kashmir has a poten-
tial of 13000 witlic ! lyvelroe
elact-ic 13, er ol | y
urge ‘i thi Wt Mg for-
mulating the Seveslh Pl pureets this
should he ta'. i t wn thatl
the resources are fully tapped. Sir, a
few days back [ was reading in the
Library a Pokiston paper that they are
trying to tap the Jhelum river some-

where beyond Uri to generate power
to the extent of €00 to 806N kw. I haye

been saying this to the Planning Coms-
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mission also and though your medium, Sir, I
want to convey to the Government that they
should take -up the Uri project in hand in the
Seventh Plan and they should take the time by
the forelock so that Pakistan does not tap the
river Jhelum earlier and take advantage of the
situation. Now, Sir, you have said something,
tha* we have already taken our time a"d it is
the fagend of the debate. But I have to make
two observation. Unfortunately, the hon.
Member, Dr. Rafiq Zakaria, is not present in
th? House, and,

AN HON. MEMBER: They have run away.

SHRI GHULAM RASOOL MATTO:
The other day, when the Prime Minister was
also sitting here, Dr. Zakaria "aid that Dr.
Forooq Abdullah had some link with JKLF,
He then stated that he had a photograph of
1974 in which one of the leaders of the JKLF
was seen with Dr. Farooq Abdullah. I, the
same 'India Today' magazine, Dr. Abdullah
has given a clarification as to how that
photograph came into being. I would like Mr.
Kalp Nath Rai to listen to me. I have a
sensational ~ disclosure to make. Only
yesterday I came across a magazine called
'Society', which is in the Library, and another
vernacular paper ti Duniya'. In this I found a
sensational thing. At the end oi December last,
that is, about two months back, Mr. Rajiv
Gandhi, General Secretary of Congress (I) had
gone to Bombay. Dr. Rafiq Zakaria had
arranged for him a meeting on the Birth Day
of Prophet Mohammad. Now, people were
collected and there was a public meeting. In
this photograph I find a person garlanding Mr.
Rajiv Gandhi, At this meeting which was
organised by Dr. Rafiq Zakania, a person was
garlanding Mr. Rajiv Gandhi. And in this
magazine, it is given that this particular person
who is garlanding our great leader, Mr. Rajiv
Gandhi, is Karim Lala, a notorious dacoit,
smuggler and abdu?-ter of Bombay.
(Interruptions) Sir, can this photograph that
has been pub-
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[Shri Gulam Rasool Matto] lished in the
magazine 'Society' make an allegation that Mr.
Rajiv Gandhi had something to do with Karim
Lala? (Interruptions) May be, Karim Lala has
something to do with the organizers of that
meeting. (Interruptions).
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I have only one thing to say that the
exhibition oi a photograph does not prove that
you are with that particular person. This
should be dispelled from one's mind, and this
should be understood very clearly.

Sir, today I have seen a very sensational
news, which appears in 'Kashmir Times', ,
Jammu newspaper. I have seen it in the
Library today. This 'Kashmir Times' is
supposed to be very close to the ruling party.
In this it is written that the Government of
India is contemplating having partial
emergency in Jammu and Kashmir, Haryana
and Punjab. I do not understand the logic
behind this, whether this news is correct or
incorrect. But I must tell you one thing. The
situation in Kashmir is very normal. I do not
mind if Dr. Farooq Abdullah's Government is
toppled, because I can say with the
background that I have, having been' a small
follower of Sheikh Mohammad Abdullah, that
if Dr. Farooq is toppled he will becomf: be one
Joot taller; if he is arrested he will reach a
stage, aheight, which
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nobody can imagine. But I will request
through you, Sir, to the Government that they
should use caution. They should use complete
wisdom in dealing with Jammu and Kashmir.
Nothing should be done which might
encourage the secessionist elements ever there
or try, in any way, to give a feeling in the
people of Kashmir who have fought
democratically in the last elections that India
is not. to be depended upon because they are
trying to topple a democratically-elected
government.

The second point of Dr. Rafiq Za-knria made
yesterday was that Dr., Farooq Abdullah is
hobnobbing with Maulana Farooq. I do not
want to go into the details of how this very
Maulana Farooq was so close to the congress
(D. I have with me a report which may also be
sensational. In the first instance, the Congress
(D) has been drying to get Maulana Farooq. Mr.
Morarji Desai in the Janata Party went to his
house and he joined hands with the Janata
Government. At that time, he was not a
secessionist. On Sth of May, 1983, at 10.30 A.
M. and again at 7.30 P.M. the same day, an
erstwhile Pakistani, Mr. Shaft Qureshi, one time
Union Minister of Tourism and Civil Aviation,
went to Maulana Farooq with a begging bowl
that he should convass support for the Congress
(I) and that they will be able.to pay any amount
for that help. On 12th of May, 1983, at 7.30
P.M., Mr. K.C. Pant also met Maulana Farooq.
As early as 25th of May, 1982, Mr.. Rajiv
Gandhi went to his house, and asked support for
the Cdngress. I will only say this thing, as I
have told just now, that it was the ' party of
Maulana Farooq which attacked my house 3
times and once in 1977 also. Dr. Farooq
Abdullah has tried to bring him into the
mainstream of national life. I have lots of news-
papers with me showing that during the last
tour of 9outh India to Bangalore, Madras and
other places, Maubna Farooq has seen the
Indian situation and he is very much in the
mainstrem of the Indian life.
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SHRI GHULAM RASOOL MATTO: I
have state- categorically and I said it on the
floor of tie House and I say it again that the
pe< pie. of Kashmir have cast their lot with
India. Any movement that is against the
declared accession of Kasi-mir to India will be

fought by us with our blood. This shoud be
understiod for all time to come
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SHRI GHULAM RASOOL MATTO: I have
stated tha Maulana Farooq .was not left
untapped by the Congress during the last ye »r.
1! Dr. Farooq has got him for winni ig peace in
Kashmir without paying a? y price fcr it, what
is the harm in if With these observations, I have
nohing else to say except that I will really
commend the two paragraphs of the President's
Address which I have just mentioned. ' I thank
hirn for the two paragraphs which I have
quoted just new.

SHRI AJIT KUMAR SHARMA (Assam);
Mr. Deputy Chairman, Sir, the Consitution
has directed the President to address both the
Houses and to state the cause of his Summons.
And in doing so, he has- mentioned many
things. But I would refer to only one point. He
has referred to the very

t[ ] Transliter; tion in Arabic script.
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great stress that is there in the country, and he
draws the attention of the Members to this.
Sir, while mentioning that this stress has been
operating in the country, the President has
tried to give a picture of the state -of the
Natio, which is far removed from realities.
For want of time, I do not want to discuss
many issues except giving two concrete
instances, about the realities of the Indian
situation today.

Sir, the first one was published in the
'Indian Express' of 261h Feb. 1984 under the
heading, "Wife's plea to CM to trace
husband." Sir, it is from Kota of Rajasthan. It
says:

"After four years of search in vain. Ram
Karan Koli's wife has appealed to the
R'ajastan Chief Minister to help her to find
he, husband.

With tears in her eves, Mrs. Javitri Bai of
Ratikhurd village in Shahbad tehsil of Kota
district told newsmen here on Saturday, that
in 1980 the police came to their village and
took Ram Karan for interrogating him
regarding the movements of some dacoit
gangs in the area. "He has not come back
since and . must have been killed by the
police," sh, alleged.

Javitri Bai said that during 1979-80 many
people of the area were taken away by the
police. Some were kept jn police stations for
many days. Her husband,,was one of them,
But he has not returned after the fateful visit
to the police station. Mother of three
children, Javitri Bai had approached the
Superintendent of Police many times, hut to
no avail.

The miseries of Javitri Bai did not end with
her husband disappearing. Now an
inflential person has taken over her four
bighas of land forcibly. She and her three
children had been rendered homeless, she
added."
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[Shri Ajit Kumar Sharma]

This is one part of the picture. And Second
part ol the picture is to be seen in Assam, Sir,
on llth November, 1983, the Prime Minister
happened to visit'Gauhati, and she was staying
in the Guest House. And just within one
kilometre of her stay, the police committed
such heinous atrocities that it cannot be
described by words at my command. The
affected lady petitioned to the President, to the
Prime Minister and to the Home Minister. I
had also represented to the Prime Minister and
the Home Minister but none has replied so far.
Since this is a more realistic picture of the
country's situation today, I would like to refer
to a few paragraphs of the letter that the lady
has written. She is Mrs. Promi Bhatta Borah,
wife of a senior Professor of the Assam
Agricultural University of Gauhati. She has
written to the President, and I quote:

"At about 6.20 p.m. on 11-11-1983, there
was a black-out at' the call of the All Assam
Students' Union and All  Assam
Ganasangram Parishad. The residential
quarters in the University Campus at
Khanapara were without any electric lights
and darkness prevailed everywhere. We
have two children, one son aged 13 years
and one daughter aged 11 years, studying in
Class 8 and Class 7 respectively. In the
absence of my husband, I was sftTThg with
my said two children inside the house wait-
ing for the time whe, the lights would be on.
At that time,, to our utter surprise, about 8
police personnel, entered our official resi-
dential compound and started to call my
husband by his name and asked us to switch
on the lights. On the war cries of the police
personnel, the two children became very
much panicky. The police personnel cried
out at the top of their voice to open the door
of our residence. 1 told them that my
husband was not present at the residence
and was away at Jorhat. The police
personnel did not give any heed to my
appeal and in-
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sisted that the door of the residence

must be opened.

Waiting for a while, they themselves opened
the door by force and entered into our
residence and began to search all the six rooms
including the bed room ¢ without allowing us
to accompany them. They claimed that my
husband had arrived at the headquarters in the
morning of that day from Jorhat and that there
must be some boys in our house. The police
personnel saying thus demanded me for
producing my husband and other boys. I
emphatically denied that my husband had
arrived at the head quarters on that day and
was present in the house. I further denied that-
there was any boy except my son in the house.

To my niter surprise, one police officer,
namely, Shri Moqgbul Hussain, Officer-in-
Charge of Dispur Police Station (Dispur Is the
capital ot Assam near to Khanapara Campus)
started abusing me at the top of his voice by
using' all filthy language and ther caught hold
of my hair and dragged m, out of my house. I
was simultaneously, severely beaten by the said
officer and “ter some time by catching hold of
my both hands, I was dragged to a jeep
standing near the gate of our official residence.
I was brutally manhandled and was taken.
inside the jeep, I was asked to sit on the
footboard of the jeep closely surrounded by
three police personnel, who were all
intoxicated and behaving with me like brutes.
They outraged my modesty.

"I was thereafter taken out of my residential
compound, keeping my minor son and
daughter without any adult member in the
residence. WneD my daughter ran towards me
requesting the police officer U take her also
with me, Shri Ahmed kicked my daughter and
the son also, who was standing nearby causing
them hurt. I was taken te Dispur Police Station
alone surrounded by three police personnel in
a jeep, as aforesaid. There was no lady police
while I was taken to the  police sta#on.
1 was
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brutally behaved by the police officials and it
is dit icult to explain in words the behavi iur
meted out to me by the police personnel.

At the police station, my both hands were
tied with a rope against the window grills. I
found in the police station about eight or nine
students of the Agricultural I'niversity, who
were also arrested earl er along v/ith three to
four staff members of the University and
detained in the police station. They were
lookin ; at me with great distress but could not
help me, I was not allowed td sit and was kept
standing all along.

The subsequent events are more horrible,
Shri Sarat Phukan, a Deputy Superintendent {
Police, suddenly entered the poiict station and
rushed t(.wards me and s arted beating on my
back by catching old of my hair without any
ground c * reason, I could not stand the assault
raused in my person by the said officer and 1
fell down on the ground. The said officer, then
agair caught hold of my hair and gave two
kicks, one at my abdomen and the other on my
buttock. I again fell down. I started bleeding
by my private pa t. I became exhausted and
wanted t > drink some water. Water was
deniei to me. I was then dragged out from the
said police station and asked to board in a bus
standing nearby. Theie was no lady police in
the bus. It wa a dark night I became
unconscious n the vehicle due to profuse
unnatural bleeding. I did not know what had
happened for some time.

After being tahen from one police station to
anothei. [ was finally taken to Jalukbari police
station about 15 KM away from the Dispur
police station and 'JO KM away from my
residence. I was there alone in the vehicle
with the police personnel. On arrival at Jalukb
iri police station;, 1
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hands tied up. At the police station, my
wearing garments were stripped ofi and I was
made a figure of a nomadic woman. The
police officers and constables present in the
police station passed all sorts of abusive
remarks on me and it is difficult to describe all
those abusive remarks hurled at by the police
officers in black and white. After some time, I
was pushed into a lonely cell full of filthy
smell. It was a cold night and I was not given
any garment to wear. I had to spend a chilly
night with uncertainty with bare body. It is
difficult to describe my distress and mental
angony after being put to such an awkward
situation. 1 requested the police personnel to
give some water and cloth but I was denied. I
also requested them to give me some first aid
as I was suffering from unnatural bleeding.
None gave heed to my request. I was kept in a
dark and filthy cell throughout the whole
night.

Towards the later part of the night,
one Shri Ahmad, a Deputy Superinten
dent of Police attached to the Jaluk
bari Police Station suddenly unlocked
the cell and asked me to come out of
the cell. He was intoxicated and asked
me to come out of the cell. His motive
in doing so in the dead of night was
quite apparent. In another cell some
young boys were lodged. They obser-
ed the situation and understood the
evil motive of the said police officer.
They shouted at the top of their voices
and warned the police officers with
dine consequences if he further ap
proached me with such evil motive.
Another difficulty arose against the
evil motive of the saidi police officer.

Thousands of immigrants from 'Char'
areas (River Island) were brought to
Gauthati to attend the Congress 1
rally on 12-11-1983.  They were

allowed to stay all around the police
station. Due to the presence of
thousands of people around and nearby the
cell, it became also difficult for the said
officer to fulfil his evil desire."

Now, this is the situation as it ob-
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THE MINISTER OF STATE IN THE
DEPARTMENT OF SCIENCE AND
TECHNOLOGY, ATOMIC ENERGY,
SPACE, ELECTRONICS AND OCEAN

DEVELOPMENT. (SHRI SHIVRAJ V.
PATIL): Sir, on a point of order.
(Inteirruptions)..

MR. DEPUTY CHAIRMAN: Please

listen to him. Just a moment.

SHRI SHIVRAIJ V. PATIL; sir, can a paper
of this nature be read out in the House? What
is the sanctity of that paper? Who has written
it? It relates to what? Why is it being read?
There are certain procedures to be followed; it
cannot be a place where all sorts of things can
be said without any sanctity. What is- being
read here? Who has written this letter? Can
the floor of the House be used like this?

MR. DEPUTY CHAIRMAN: I think it is
the duty of the Member to see that it is
authentic; he has read the name of the lady
who wrote this letter to him.

SHRI SHIVRAIJ V. PATIL: The procedure
requires that anything cannot be read in the
House unless it is proved or is supported by
something substantial.

MR. DEPUTY CHAIRMAN: It is the
responsibility of the Member; he stands by it
that the statement is correct. He says that this
is the p?tition which was sent to some
Minister or somebody, I don't k"°w.

SHRI BUDDHA PRIYA MAURYA
(Andhra Pradesh): Is it supported by medical
evidence?

'MR. DEPUTY CHAIRMAN: That is not
the point. The point is, it is a petition which
has been submitted to some authority, he says.
Anyway, the Member takes the responsibility
for it.

SHRI AJIT KUMAR SHARMA: I take the
responsibility. I have personally enquired; I
have written to the
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Prime Minister and the Home Minister and
they have not replied. May be, Prime Minister
thinks that she should not reply to any
Member of Parliament on any inconvenient
issue. I am only pointing out that this is the
situation and here is a Government about
which they take pride that things are all
peaceful. And this is the kind of peace! This
is the peace which the people of Assam are
enjoying. This is only one case. There are
hundreds of cases like that. I have already
informed the Home Minister about this.

MR. DEPUTY CHAIRMAN: Yo, have
taken 12 minutes; please conclude.

SHRI AJIT KUMAR SHARMA: I refer to
one more point. The President has said about
the stress. The stress is because of the fact that
today there is a crisis in the very political
system in the country and this crisis is the
result of the fact that we have a ruling party at
the Centre but there is no Government. Only
one individual is ruling and there is no
Government functioning; that is the root of
the crisis today.

DR. (SHRIMATI) NAJMA HEPTULLA
(Maharashtra):  Utter nonsense;  sheer
frustration.

SHRI AJIT KUMAR SHARMA,; Sir, the
President has specifically referred to the
situation in Assam and he has mentioned two
things, one that tribunals have started working
for the resolution of the foreigners issue, and
secondly, firm measures have also been taken
to check illegal immigration. Had these two
things been stated by the Prime Minister in
the House, there would have been a privilege
motion against her. These two statements are
misleading. No tribunal is functioning and
members of the tribunals are only taking
coffee and tea and sitting in the Circuit
House. They have no work to do. Let
anybody go and see. About the second point
of firm measures t° check illegal immigration,
it is... I do not use the word 'falsehood —a
wrong statement made by the President to
mislead Parliament, Now  Sir, coming
to the
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Assam situation. About this, I happened to
write to the Prime Minister three-four long 1<
tters with all documents sa} ing that she has
wittingly or unwittingly led #4i situation in
Assam to a state which las caused the death of
thousands and the society has been
completely shatte: ed. If the Government
thinks that they can suppress the movement
ano the people of Assam through Police at
ocities, t\tey are absolutely mistaken. The
Government accuses that the eaders of the
movement are not coming for a discussion.
The President als* wants hon. Members of
Parliameni to help in the process of
reconciliation. But the President, should, first
if all, ask the Prime Minister to start the
process of reconciliation since the ball is in
her court now as far as thi Assam situation is
concerned.

In this connection I would like * refer to one
more thing. Hon. Member, Shri Baharul Islam, is
present in the House. At one stage, he, along
with two other respecte 1 citizens of Assam,
evolved a formula They suggest that the
detection of foreigners should take place from
1961. They suggested this to the Governmen 1
as well as to the leaders of the mov* ment.
Unfortur/ite-ly, Government dia not respond.
During her latest tour n Assam, the Prime
Minister has said that if any specific proposals
come to ner, she can resume negotiations with
the leaders of the movement, NOW, t is for the
Prime Minister to chang* her attitude and take
the initiative So long, she has - been taking an
ada nant attitude, sticking to her own st; nd of
1971. 1t is in the interest of th 1 people of Assam
and, jn fact, the whole country that she changesi'
her attitude and give her own proposals to start
the detection and deportation of foreigners with
effect from 1961. (Time belhrngs) There are two
more points.

Sir, yesterday, in the debate, hon. Dr.
Zakaria, mentTored about the burning of the
Constituion by the Sikhs.

MR. DEPUTY CI AIRMAN: You are
concerned only with \ssam. Do not go to
Punjab.
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SHRI AJIT KUMAR SHARMA: Dr.
Zakaria condemned the Sikhs. But may I
point out that these Sikhs have been inspired
by the Government >f India itseli to do so?
The Government of Ipdia burned the
Constitution in Assam, while holding the
elections in February last year. (Interruptions)
It is this Government which had burned the
Constitution and now they cannot ask
anybody else not to do so. (Interruptions)
They have been inspired by this action of the
Government *in Assam. (Interruptions)

MR. DEPUTY CHAIRMAN: Please
conclude now. Let us hear the learned lady
Member.

SHRI AJIT KUMAR SHARMA: There is
one more point. Sir. what is the Government
of India trying to do in Assam? Of course,
they have put up a Government there. But this
Government has no legitimacy. The Ministers
cannot come out of their residences. They are
not functioning at all. People have not given
them the recognition. And if it functions any
more, if this illegitimate Government is -
allowed to carryon any more, it w*l do more
harm to the country, to the State and the
country, than any good. It is for the Central
Government to dismiss the Government
operating in Assam and also to start
negotiations with the leaders of the Assam
movement to bring about a satisfactory of the
problem immediately and to restore peace and
crder in the State.

PROF. (MRS) ASIMA CHATTERJEE
(Nominated); Mr. Vice-Chairman, Sir, I
support the Motion of thanks en. the
President's Address. Now, while discussing
the Centre-State relations, some hon.
Members raised a few questions on the
appointment of Governors in some States. Sir,
I feel, this is quite a delicate issue and is not
relevant to the discussion on the President's
Address. The President, in this Address, has
rightiy stated that f°i maintaining the unity
and the integrity of the country, all parties
should join hands and work in collaboration.
And this would help to control the divisive,
disruptive and anti-India forces -out-
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[Prof. (Mrs) Asima Chatterjee] side the
frontiers of India—the latter posing thereat
and danger lo the country.

Sir, more money is being spent for defence
Otherwise, this money could hav, been

channeled for various developmental
programmes. Now developmental
programmes, including, the  20-point
programmes and the anti-profiteering
measures, cannot be implemented

successfully. Hundred percent success is not
possible if the atmosphere in ihe country is
not congenial and peaceful. A climate of
harmony is necessary. Notwithstanding
various difficulties and disturbances, India in
the current year 1983-84 ha, made impressive
recovery in her economy a stated by the
Fresident.

In science and technology, India has- made
considerable progress. Agricultural production
has increased due to the application of modern
agricultural techniques and bio-technologies
which aire the outcome of the efforts of our
scientists who are working in collaboration
with the technologists Dry land farming has
been taken up and the results are extremely
encouraging. Production of foodgrains is now
almost 142 million tonnes. It is indeed a great
achievement.

So far as oil production is concerned, it has
increased considerably and the Government of
India vJtould foe able to repay the loan of 181
million dollars-The Government at the Centre
has made special efforts in order to generate
more employment in urban and subarbaii
areas. New programme of providing self-
employment to the educated unemployed has
been a great relief. It deserves mention in this
context which has been repeatedly suggested
by many hon. Members last year and also by
the Finance Minister that the mobilisation of
natural resources in a 'must' because that wiH
provide ample opportunities for employment
"and self-employment.

Sir, Indian space science has made
remarkable progress which speaks of the
spectacular advancement in space
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technology, for which Indian scientists and
technologists are to be congratulated. In
INSAT II there have been improvements and
three  major  national  services, i.e.
telecommunication, meterology and
developmental  television, have  beqn
combined. Success-full launching of INSAT
1(B) on August 30, 1983, is indeed a great
achievement. Last September when my
colleagues and myself were in Moscow
everyday we used to have a report from our
Soviet friends about how the INSAT 1(B) was
functioning. Everyday in the ' evening they
used to give us the information and we were
very proud to hear the successful working of
the INSAT 1(B). Since 15th October, 1983
INSAT 1(B) has been rendering service as
master centre in space for the purpose of
telecommunication television, radio and
meteorology programmes. Meteorology pro-
gramme can forecast weather conditions, thus
enabling us to suggest precautionary measures
against bad weather, monsoon, flood and
drought. The Central Electronics Ltd. (CEL), a
public sector undertaking, has made advance
in photo voltage systems. These are of high
standard and have been installed in offshore
platforms, on communication works, in
remote mountain villages and for water
pumping and public lighting places where
distributed electric power is not available. So,
science and technology has really made very
good progress. Now programme for mass
communication through TV network and radio
in rural areas particularly, besides urban areas
and suburban areas, has been undertaken. This
would help in implementing adult and non-
formal education and also in the
universalisation of elementary education and
thus assist in the eradication of illiteracy. This
would also help to educate the masses in
health care and family welfare.

The successful Antarctica expedition
provides evidence of another achievement in
the field of science and technology and bio-
medical sciences are also developing rapidly.
Under the sponsorship of  Health
Ministry,  the
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traditional sys:i.em of medicine has
made reasonab e progress.

Sir, India ce uld have made spectacular
advancer ent in many important areas, but thi
has not been possible due to the disturbances in
the international situation which has been ccm-
plicated by aims race, the global expenditure oi
armaments exceeding 600 billion do lars
annually. In this context the ho ding of NAM
in March 1983 was ven significant, of which
our Prime Mi lister was the Chairperson and sr
3 pleaded for disarmament and equality for all
nations which would bring peace in the world.

Sir, I will onclude by saying that I have
listened to many good counsels from some
hon. Members today in this House. They have
given warning to the Governme! t at the
Centre and they have given directives to the
Government what th< Government should do.
I feel they sh >uld be conscious about their
duties ; Isc. They are Indians through and 1
irough. They are not foreigners. Wivy should
they not join the ruling party in order to
achieve the goals?

MR. DEPUTY CHAIRMAN: That is a
good suggestion.  (Interruptions)

PROF (MRS:) ASIMA CHATTER
JEE:  Mr. Deputy Chairman, Sir, I
feel that all the parties should get
united and w irk with dedication for
national ideal I in order to eradicate
poverty, illite acy and to provide our
brothers and  sisters with  essential
commodities-na nely, food, health,
education and employment. So far as India is
concerned, all the Indians belong to one
community and if we work on the basis cf this
philosophy, we are bound to hav I success.
Let us assist the Government at the Centre in
alleviating the surferings of the people and in
promoting the economic growth of the
country.

With these few words, I would like to
conclude 1 y supporting the Motion of
Thanks to the President.

11 MAR.
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MR. DEPUTY CHAIRMAN; Let us
now hear another doctor. Dr. Mallick.

SHRI HAREKRUSHNA MALLICK
(Orrisa): Sir, I am so glad that you have
kindly given me some time and further glad
that the hon. Members have cheered me more
than they cheered the hon. President for bis
Address. (Interruptions) in the first para of the
Address the President has welcomed us, we
too have welcomed him with all grace and
courtesy. That is on record. Similarly wc also
receiprocate the last para. But controversy
arises in regard to the second para where he
has actually shown complete unconcern for
the toil and tears of the farmers for the good
crops in the country and claimed that the
Government has done it. That is a paradox and
fantasy. At least here, Sir. he could have been
pleased enough to mention about our brothers
and sisters in Tamil Nadu and Andhra who
died due to rain, storm and cyclones. This is
very much missing and I condemn this lapse.
Prime Minister Nehru wrote a book, The
Discovery of India. Should we now demand
that a book should be written about the
Discovery of South India? The honourable
President has to see India as a whole country
through and through. In a city like Madras and
in most parts of Tamil Nadu people were
dying without a drop of water. I have myself
seen, last summer, o ur sisters and mothers
there who were digging up the sea-bed to get a
few drops of water. And here we demanded,
through Special Mentions, that water trains
should be rushed there, but because that State
is not- under Congress (I) rule, we think, it
was ignored.

MR. DEPUTY CHAIRMAN: Some to
Orissa.

SHRI HAREKRUSHNA MALLICK: I
am coming to Orissa.

SHRIMATI MONIKA DAS. Mr. Deputy
Chairman, yhich language is he speaking? 1
want to know.. (Interruptions) ..
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SHRI HAREKRUSHNA MALLICK: In
Orissa, the Congress (I) Government has
become Congress (J) Government. The
English letter "I" has become a tail and unless
they catch that tail, their pigtail will be caught
in the coming days and the ruling party wiH
become a rolling pack. This is my cruel
forecast and prophecy. (Interruptions) . .Time
wiH show it.

MR. DEPUTY CHAIRMAN: You are a
jyofehi also. (Interruptions)

SHRI HAREKRUSHNA  MALLICK:
When my hon. friend, Sharmaji, was speaking
about the deep agony of a sister, a mother and
a daughter, I was astonished and ashamed to
see that sister Members of the House were
laughing and cajoling. Well, here is a
Government by a woman, never for the
women. .. (Interruptions).. Here in India we
want a Government through the people.

Therefore, 1 really congratulate one
Minister at least—the hon. Minister for
Planning—who has given a press statement
that there should be a national debate on
planning to formulate the seventh Plan. Here
1 congratulate him. I think the other day you
were in the Chair. Sir (Interruptions) 1
congratulate the hon. Minister who came
forward to repeal the Leprosy Act. We want
that the whole country should be geared to
eradicate leprosy and we should formulate a
Health for All Plan, even a year earlier. But
the hon. President was silent about health.
Without health how can a nation progress,
without planning how can a nation progress?

Well, he is silent on education. In the
matter of education, you will see that the
Central School has stood the test of time. Let
the Government come forth and say that we
will adopt the Central School as a model for
the whole nation with the three-language
formula—Hindi, English and the mother
tongue. It will ser”e the entire nation. Let us
adopt this in all schools
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when all the private and public schools will
go and when we wiH have, from Kashmir to
Kanyakumari, one motto, one platform.

About language also, no assurance has been
there from the hon. Prime Minister. Pandit
Nehrti's assurance was there.. (Inten-uptions).
.You only believe that you can solve the
problem by floating lotteries. Just as you have
lotteries in U.P., etc., for two crores or three
crores, in the south also you want to have it
for language whether it is Tamil, Telugu,
TSalayalam or Kannada, by lottery but want
them to adopt Hindi a, an obligation.
(Interruption)

About religion this being a secular State, no
religion has supremacy over another religion,
however, small or large a group may be.
Therefore any communal incidents in any
corner of the country must be, strongly dealt
with and there should be no scope for any
religion or any communalism to raise its ugly
head.

In the eastern sector, to solve the problem"
of refugees, we have to deal with the issue
with a little concern and foresight. I do not
question the authority of the Government of
India to welcome anybody as a refugee and
confer citizenship, but some procedure must
be there. Anybody coming as a refugee
should be screened through refugee camps to
find out whether they are really secking
shelter or coming as Sabeteurs. whether they
are coming with grenades or what to do. if
they want to come to embrace us, they have to
be bound by one thing: having come to such
and such place for sheller we adopt the
Constitution of India and adopt secularism as
enshrined in the Constitution. India is a major
democracy which is proud to have secularism.
It has not been affected by anything.
(Interruptions) Do not disturb me, please.
Carry on. You fail miserably If you disturb
me, you will disturb your own future. Do not
play with your own future. You are putting
your hand on a wrong switch.

MR. DEPUTY CHAIRMAN:
conclude.

Please
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SHRI HAREKRUSHNA MALLICK: If
refugees are ¢ Jming, we are not going to
create an imbalance either on linguistic or con
munal issues. Merely because they are
Bengali speaking.... (Interruptions)

MR. DEPUTY CHAIRMAN: This is the
grand fim le of the debate.

SHRI HAREKI USHNA MALLICK:
Merely because lhey are from Assam they
cannot be allowed. Let us create a new State
for their rehabilitation. Madhya Pradesh and
Rajasthan can contribute tyvent3 districts.
Ten to fifteen hundred square miles are avai-
lable. We can ere ite a new States. Let the
Ministers of Planning, Environment and
Agriculture examine it.

One small thing. I am concluding in a
minute. You se< in Orissa a government is
going on Twenty-point programme, planning
this, that going on. We have the Rail vay
Budget and" the General Budget. V e have in
retrospect to see what has lappened in Orissa.
There is a mine .'ailed Mishra Lime-ston
Company wiere the employers have decided
to reduce the wages of the workers. We are
talking ot the lot of the poor. Thei» the
management and one Extra Lal our
Commission axe hand in glove with each
other. The negotiations failed and the
Ministry is silent on this. This should also be
looked into. In m niganese mines the labour
and women have been harassed. There the
Govenment is not taking extra care. Fifty p r
cent of the population is being ignored. They
are our mothers, sisters and daughters, and
they have been ignom . <(Interruptions)

MR." DEPUTY CHAIRMAN: Now they
are welcome ton.

SHRI HAREKRUSHNA MALLICK: Let
us plan in a ri*tit manner. Let us plan on the
policy for the village where the whole of
India and the soul of India lives. We c¢; nnot
talk of Delhi, Punjab and Haryana. In Punjab
for both industry and agriculture, the per
capita income ft ~tTfe""same; and it is the
highest! It is itcause agriculture
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has been nationalised. Can we think of
bringing Haryana nd Punjab together? We
have to create tw, States capitals. It will take
time. Haryana and Punjab are fighting each
other, and in the process all the water are
going to Pakistan.

There is one suggestion. A solar Energy
Commission, an  Animal  Husbandry
Commission and also a Bio-gas Commission
to tap new resources are necessary. Similarly,
in the coal belts hundreds of miles are going
waste. Can we not monitor it and do
something through the medium of water and
steam and move turbines, and all that?

Now, in West Bengal, Andhra Pradesh,
Tamil Nadu, Karnataka, and Jammu and
Kashmir, there are governments which are
opposed to Congress (I). But they should
know that the Government of India is one
extending from Kashmir to Kanyakumari. It
is in power all over. (Interruptions) Why are
you so much allergic? Are your eyes Ailed
with chillies? (Inier-ruptions) It is a matter of
shame for the whole country. Moilly tape has
demonstrated the type of democracy we have
in the country.

With these few words, I demand that the
President can make amends for his Address
by calling immediately a National Summit
under his Chairmanship because we Cannot
Cross over

to the other side. They wiH 7 P.M.
never do it. They are playing

with fire, creating division and all
that, following a divide-and-rule policy for
their poll purpose. Rightly, the Budget has
been brought as a palliative for poll purpose.
Therefore, before we go to polls we should
see that the forces do not raise their heads
here and there. We cannot think of a police
state. And we must have democratic policy.

With these words, I do not approve of this
Address.

MR. DEPUTY CHAIRMAN: Now let us
have the last speech of the day. Shri Shiva
Chandra Jha. (Interruptions) Now order
please.
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MR. DEPUTY CHAIRMAN: The debate
on the Motion is over, completed, and
tomorrow the hon. Prime Minister wiH reply
to the debate at 5 P.M.

{7 Fi OWAAE FA Q11 ITAF
F far wafes F0 @& 20

The Hous.! then adjourned at
twenty-three minutes past seven of
the clock till' eleven ot the clock, on
Friday, the 2nd March, 1984.



